
2. 	The Director of Panchayath 
Jnion Territory of Laksl-iadweep 

arathi Island-682 555 -.------ 
\ 

'Jj 

AfNI 

jfL ) 
hai rperson 
e (Dweep) Panchayath 
Island, Union Territory of Lakshadweep-682 558 

ERNAKULAM BENCH 
COR 

OA 2, 6.7, 8.7, 113, 1.26, 137, 1.81, 212, 266, 28, 
QR 

NTRA L ADMINISTRATIVE TRIBUNAL 

•277,.281, 299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 38, 3.29, 331, 333, 344, 345, 346, 347, 
348, 350, 3 5 1, 352, 353, 354, 355, 35, 357, 358, 
359, 362, 363, 64, 366, 368, 369, 370, .371,372, 
373 380, 381, 38g., 386, 38.8, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6tI  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, JUdicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

OA 29/2013 

1 . 	C.1-1. Mohamiyied Yasin 
S/o Kidavu Koya, 
Charnayath I-louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

T.P.LatheeI 
S/o Atteka 
'Uhiruvathapura, Kiltan Island, 
Union Territory oiLakshadweep-682 558 

(By Advocate: Mr. Shabu Sre.edharan) 

Versus 

Applicants 

1. 	Union 'l'erritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 



The Executive Officer 	 S 
Village (Dweep) Panchayath 
Kiltañ•Is1•and Union Territory of Lakshadweep-68 558 

Tl:PrincipaJ 
Government Senior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A6712013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
inion Territory of Lakshadweep-682 558. 

Maisha.T. 
S/6 Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rai. 	. 
S/9. Syth K.  
Puthiyathe i la 111am, ld 	Kiltan Island 
Union Tiiitoiy of L akshadweep-682 558 

5 	Sayed Muhammed Koya C H 
S/o;.Muthukcya 
Chamayath House, Kiltan Island 
Uion Territory of' Lakshadweep-682 558. 

6. 	Rafeek Kha H.M. 
S/6, A .bdul Rehrnan 
Aliyar ouse, Kiltan Island 

--,Uhiori l'eiiitory of I akshadweep-682 558 

/ (ByAocate Mr Shabu Steedharan) 

Veisu 
/ 

Applicants 
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IJinion Teriitory of Lakshadweep tepresented by 
the Administrator, Kavaiathi Island-682 555 

2 	The iibirector of Panchayath 
Union Territoiy of Lakshadweep 
KavarathiIsland-682 555 

3. 	Thc Chairperson 
ViThlãge(Dweep) Panchayath 
1<iltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Jerri.try of Lakshadweep-682 558 

(By Advpte: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3 	0A87/20J3 

Adil àIarn;P.P., age 43 
So Saidmuhammed 
Puthiyapura, Kiltan Island 
La 1< h ad weep. 

2 	Sajid Khan, age 33 
Sb Sai4n3uhammed k 
Katic1iettaj-Iouse, Kiltan Island 

(By Ad.ie: Mr.Piatap Abraham Varghese) 

Versus 

I. 	The Administrator 
LJion Territory of Lakshadweep 
Kavarathi -682 555 

TDirector, Department of Science & Technology 
alhd\ep Administration, 

àis1ad-682 555 
[ 

p11:lorl Officer 
Ofid of th nvii onment Warden 

/ k 

	

	 oEnvironment and Forest, 
J~ iJn Island 1  Jakshadweep-682 558 

Respondents 

Applicants 

Re s p0 n dents 
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I 	 - 	 - 

(By Advocate 	(Mi S Radhakrishnan (R1 5 2 & 3) 
(Mr R Rarndas - R4) 

4. 	OA413/2'013 

M•thukoyàT.P. 
Sb. Kidave 'Haji 
Thu uvalhapwa, Kiltan, Lakshadweep 

S!iiI 
S/61brahim 'H.aji 
Paridara, Kiltan, Lakshadweep 

\"acdobP.K. 
S/b. Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMohamnied 
Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

Kuiihikoya A:P. 
$/d.Sayed Muharnrned P.K. 
Ai akkalapura, Kiltan, Lakshadweep 

6 	duaA 
S/cs IKidave T P 

cor Kiltan, Lakshadweep 

7 	Munavvai 
S/o Shaik K K, Palliyachetta, Kiltan, Lakshadweep 

8 	SatharCH 
S/d'MhahThe'd P. 
Chad,ipuia, T4ijtan, Lakshadweep 

9 	IaheemP 
c 	k' 	' 

Q yiOi1 ITI'1 id V, 
Pak1fyod iditan, Lakshadweep 

iI 
iiiiItiHaji,, Pa!lithithiyoda, 

n,Laksha.dweep. 

,, Wttb:..Ms. Daisy I Daniel) 

. 

Applicants 

• 	.- ' 	;;L:) 	/7k' 
	 Versus 

	

- 	 . 	................ 
k 	 • 



• 	H 	 5 

; S 
• 	i . hç Administrator 

UniOn Territory of Lakshadweep 
KavarathL682 555. 

2 	The Chairperson 
Village (Dweè.p) Panchayath 
Ki1tan7682 558. 

3 	he Employment Officer 
KärathiUkshadweep-682 555 

4. 	•Qirector of Panchayath 
I)epartrnent of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
\'illagé.(Dweep) Panchayat Kiltan - 682 558 

1-10rticultura! Assistant 
Villàe (Dweep) Panchayat, Kiltan-682 558. 

(By Advocàe: vlr.S.Radhakrishnan-R1,3,4&5) 

OA 1262O 13 	• 

I. 	Asadulla K.C. 
SI-11p Youuff 
Khnnichetta, Kiltan Island 
J] of Lakshd:adwcep-682 558 

Kunhi.M. 
S/p Ambukoya 
Mauri-ne'l,(iltan Island 
IJT of LaksFidadweep-682 558 

NPK. 
S/oMpharnmei 
loma1arn Kiltan Island 
IJt6fakshdadweep-682 558 

S:alcmPP. 
S/oHathsa 
Piithenpua, Kiltan Island 
UT dfLakshdadweep-682 558 

,fekP.P, 

Al  7 H 
/ 	 1 

u. i\ra,:KIltan Island 
( 	\JTaJKshdadweep-682 558 

•-•••.r' 	':'f 	• 

\1BEC / 

Respondents 



• 	 11• ' 

6' 	 S 
6. 	KynhiK.P..., 

S/O.Pukbya 
Kanampally, Kiltan Isldnd 
UT oftaksh4aiweep-682 558 

7 	Abdul Kasirn P V.  
Sb Muneer 
Pntàim,e!i,. Kiltãn Island 
UT of Lakhdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedhaan) 

Versus 

1. 	Uiion Territory of Lakshadweep represented by 
the Admin.istr.or, Kava.rathi Island-682 555 

2 	The t)iiector of Panchayath 
Union Feiiitory of Lakshadweep 
Kavaiathi Island-682 555 

3. 	The (bairperson 
\7i.11ae (Iwee) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dwecp) Panchayath. 
Kilta Island, Union Territory ofLakshadweep-682 558 

The Eivironiet Warden 
Dparthnt ;ofEnvironrneiit and Forest 
Zonal.Ofuice, Kiltan Island 
Union Ten'itor' of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakiishnari (Rl,2,4 & 5) 

OA 137/2013 

I. 	JalaludheenK,K. 
Sb Shaik Poovalap 
Poovalap I-ldue, Kiltan lslahd, 
UT f Iks!ady'eep-682 558. 

Isl 	6-i 
\4 	\cr,9 	I . 

da,Kitan Island, 
ksh UI 	Ladv'eep-682 558. 

( 	
: 

(\\ 	/ * I 
\. 	 I 

Respondents 



7, 

	

• 3. 	Ibathu1la 
S/ 	ired" 

Ki itan I's!and, 
eep-682 558. 

	

4. 	Ameerali A.P. 
S/g Syed 'Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshdw.eep-682 558. 

5. 	Ismail T 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

• . 
	6. 	•Syd.Mphammed Koya K.P. 

S/h Mohammed 
Kanjipura HOuse, Kiltan Island, 
UT. of Lakshadweep-682 558. 

7. 	Kasinikoya C.H. 
Sb Muthukoya 

• 	Ammipi.ra I-louse, Kiltan Island, 
• 	iJ'i" of Làkshadweep-682 558. 

(By Ad\'ocae: .Mr.Shabu Sreedharan) 

Versus 
'r. 

iÔ nn t icrv of Lakshadweep represented by 
the Ad - 

 
Oistiator, Kavarathi Island-682 555 

The i'rector f. Panchayath 
Union TerritOiy.of Lakshadweep 
IKa'arathi Islànd-682 555 

0 '•  

3• 	The çhaii -peon 
Vi1lagwp) Panchayath 
1d1 	Jstand,IUn ion Territory of Lakshadweep-682 558 

:1, •' 	. 

4. 	Theeti.1 Officer 
Village (D\VeeW Panchayath 
Kilti i.slanclJihion Territory of Lakshadweep-682 558 

	

/ 	 ssistant Engineer 
'.,1Electrical Sub Division 

an Island 
( 	 \tThn leiiitory of Lakshadweep-682 558 

ic 

	

••) ' 	 / 	 . 

•\\Ji  /'*/ 

	

•\ . ! 	_-' * 	1 	• 

rF 

• • ' 1•  - 	 • 

Applicants 

Respondents 
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(By Advdca: M kadhakrishnan (R1,2,4 & 5) 

7. 	OA181/2O13 

I. 	Sadakathulla.A, age 38 
8/o Kuhi Ahammed 
Ajnad House, Kiltan Island 
1. ak s 11 ad ve e p. 

2. 	Nära:rül1:aP.T., age 26 
Sb Kunhi 
Pa11ithith1yodã House, Kiltan' Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

I 

Applicants 

Versus 

The Administrator 
Qoion Territory of Lakshadweep 
Kàvarathi-682 555. 

Respondents 

PP. Elavväbi ;  VV/o. Abdul Salarn 
Labouier,Agiicultural Department, 
Agati Island, Rsiding at Pallipuram 
iJproriti of Lakshadweep, 

1 	. 	' 
Babu) 

Ti'-,- 	' 

zi 

/ 	'4..\ Versus. 

/ 	. 	 . 	 . 

Director of Agriculture 
U'no'hJTerritory of Lakshadweep 
'ita'ai/attiIslaid —682 555. 

.L 

T Chairperson 
\i1lag, (Dweep) Panchayath 
Kilti'682 5 8 

anc 
Deártnent of anchayath 
Ka'rathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (RI& 3) 

S. 	O.ANo.212/2013 

Ho use, 

App! i cant 



9 

2. The Administrator 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

9. 0.A266/2013 

I. SabirAli.K 
Kuriyathiyoda House, 
Kiltan Island. 

2. C.P. Firoz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

M.C. Jaffer 
Pakkipura House 
Kalpeni Is1nd. 

1-labsa. A 
Alikome House 
Kiltan Island. 

A.P. Naseema 
Aynapura House, 
Kavaratbj Island. 

(By AocMr.  JK.. Gangesh). 

Versus 

I. 	Fhe Adminirator, 
'\dministratiori of the Union Territory 
bfLakshadweep, Kavarathi —682 555. 

• 	 2. 	The Director (Services) 
Administration of the Union Territory 
of Lakshadwcep (Secretariat), 

• 	 Kavaratti-62555. 

3. 	[)patmeto Environment of Forests 
of Lakshadweep, 

<av2Jat1i4-2 555. 

:.. 

Respondents 

App! icants 

Respondents 
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(By AdvOcate: Mr. S. Radhaishnan) 

10 	OANo 268/2013 

M Noorul Ameen 
Sb K C Sayed Mohammed 
Mulayam House, Agatti Island 
Union Territoiy, Lakshadweep 

2. 	B.M. Mansoo. 
S/o. Late A.G.Mohammed Jalaluddin 
Bharkath Manzi! 
Agati Island, Uiiion Territory 
Lakshadweep. 	 Applicants 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

1.. 	The Administrator, 
Union Territory bfLakshadweep, 
Kavarathi - 682 555. 

The Director of Panchayath, 
r)cparticnt of Panchayath 
Kayaratti —682 555. 

Director ofáience and Technology 
and nvir9nent, 

AUn on  Teior,' of Lakshadweep 
Kaváthi.:682 55. 

Director (Làbor & Employment) 
Kavárathj— 68 555. 

Special Officer 
VilJage (Dweep Panchayat, Agatti) - 682 558, 	Respondents 

(By Advocate: Mr. S. Jadhakrishnan) 

• H. 	OA.269/2013 S  

• Ahamrnd BasheerA,C., age 32 
Sb T.-ounis 	) 

Island, 

IS Applicant 

Giashious Kuriakose) 
! * ..Li 	 '. C.. 

jLjf • 

*\ 	/ i•  
/ * 

6-.,.,., 	 • 	 f 

ltr• 	 .1 
N '4.AM 

S 



Ii 

. 1 	H. 
Versus 

±h Administrator 
iiio Territor' of Lakshadweep 
Kavrathi -682.555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan682 558 

The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

Director of:Panchayath 
Départmert of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dwee) Panchayath 
1Kiltar82 558 

hIortic•ltural Assistant 
Village(Dweep) Panchayat, 
Kiltan-682 558. 

(By Ad.'ocate: 	(Mr.S.Radhakrishnan (RI,3 & 6) 

12. oA:272oJ3: 
.1 

I , 	............ 

Harneelad2 
DIo SivhrnF 
Nambih4r House,iltan Island 
Lakshadwep. 

(By Advoc.ate Mr.Grashious Kuriakosë, Sr.) 

1 	 Versus 

I. 	j'f Adijinisttor 
Kavarathi-682 555. 

Vj  

2 	Ui:i-6bf pf1ànOhayath 
Depatiènt df l3anchayath 
I(avatathr-692 555 

3 	e ti uve Officer 
,Vi'lJ'age(Dwee) Panchayath, Kiltan-682 558 

RE 
/ 

Respondents 

Applicant 
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4. 	Chairpersdn 
	 [I 

Villàè (Dwep) Panchayath, 
Kiltan6S258 	 . 	. 	Respondents 

(By Avooate: r.SIhakrishnan — R1-3) 

13. 	0'A281i2013: 

Thha'P 
S/o Sayid V.1K. 
Vallonikadiyodu 
Kiltan Island Lakshadweep 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chétlat. 	 Applicants 

(By Advpéate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

I. 	ThA,drninistrator 
UT of Lakshadweep, Kavarathi-682 555. 

Director 
Science & Technology 
Chetlat-682 556 

Director of Panchayath 
Rural. Development Department of Panchayath 
Ch6tl.t-682 556. 

Chä;irpetpn 
ViIlage:'(Dvep) Panchayath 
C hetl a- 6 2 .55 5. 

AddI. Su1 Divisional Officer 
Chetlat-682. $56. 

Junior Scientific Officer 
hetlat-682 556. 

Accunts Offler 
Secretariat, K:aai .athi682 555. 

Bd\pate: Mr.hidFiakrishnanR  1-3 & 5-7) 

01o99I2I3 
• 

r 

.......................... .. 

I. 

/ 

Respondents 



HO 
A.K. Sajeed 
Akkara I-louse 
Kalpeni Island, 

P. Haeerià 
Poodyeni House 
Kalpeni Island. 

A.1.Ahadabi 
Athanam Thottam House 
Kalpeni Island, 

P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Island. 

C.P. Noorjehan 
Chemmanam al1i House 
Kalpeni Island. 

6 	A.K. Beebi 
Arakkalar House 
Kalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Talpeni Island, 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

The Director, (Services) 
Administration of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti - 68 555. 

batmnto' Agriculture 
Unin territoiy of Lakshadweep, 

T Kavarathi - 682 555. 
'5rsented by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 

-, 
\ 	I ) 
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15. 	OA 300/2013 

B.Koya, age 42, 
,S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnmed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Androit Island. 

P.P.Hassan, age 41, 
S/o Sa))eed Bukari M.P.,Pandathpura House, 
Androvi Island. 

M.P.Pookunhi, age 50 
Sb Khader, Matharapura House, 
Andrott Island. 

M,Barnpathi, age 50, 
S/o Asainar, Kakkett House, 
Androti. Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada I-louse, 
Andrott Island. 

K.P.Moharnrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andron Island. 

T.P.Shamuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada I-louse, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
[)bo Kunhiseethi, Palath Puthiyapura House, 

Island. 

/ 	
age 48, 

duIla Attalada, Altyathata House, 
AnHiott island. 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya,age42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andron Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Llkkas, Aliyathara, 
Andrott Island, 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.l-Iakeem, age 48, 
.S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/O Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P, Moosathada, 
Andrott Island. 

K.C.Moharnmed 1-lussain, age 39, 
S/o Sayeed Ismail, Kannichetta, 
Andrott Island. 

... 	 - 

,..' 	.12...,.:l.. 
I, 

, 	 s  

I 
./ 

\'lA) 

'AM 

* 

1amz, age 34, 
1çJdave M.P., Pandathpura 
k Island. 



	

ir;i 
	 0 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andron Island. 

•P.P.Hassan, age 4 1, 
S/o Abdul Khader K., Peruinpally I-louse, 
Andron Island. 

P.M.i'hajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnmabi, age 37, 
DIo YousafT., Lavanakkal House, 
Androti island. 

1-1.K.1-lussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Mohamrned Rafeek, age 31, 
S/o Koyamma, Kunnamkalam House, 
Andron Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer,•age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Moharnmed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andron Island. 

Al$heed Khan, age 39, 
S/dyeed Ismail, Aliyathara 1-louse, 
Andtou Island 

K.Abciul Salarn, age 33, 
Sbd Muthukoya, Kannathimmada House, 
Aridron Island. 

/ISl$)I'1V'ar Hussain,age 31 

/ 

	

	 Kerakkada House, 
i1i6sland. 

c. 

\ 
k 	\\ 
\ 	'.'.)•. 	 -I, . 

1 
L/iM V,t çc/ 
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P.Moharnmed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andron island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura 1-louse, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel 1-louse, 
Andron island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada 1-louse, 
Andrott island. 

P.P.Mohammed Farook, age 37; 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Rarnmedathbi, age 37, 
DboY.ousaf, Mylachetta 1-louse, 
AndrOtt Island. 

	

44: 	Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andron Island. 

45. Gular Madeena Beegum, age 37, 
DboJyphammed B, Aliyathara l-lo.use, 
Andrdti. Island. 

	

46 	K ià'ookunhi Koya, age 36, 
s./6 Ycoob, Kolikkatt 1-louse, 
Aiidrt Island. 

47. I:Dervesh Mohammed, age 36, 
Sip Sayecd Mohammed,Kachashada House, 
Andro.tt Island. 	 Applicants 

j5 

Mi K B Gangesh) 

-S 	

• 	\ . 	 Versus 

()\ N 
	 7 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director o[Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshád'eep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androi.h Island represented by its 

I 	 kxecutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
Sbo139thesha U;P. 
i'vlayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

Nouhakhan M.K. 
S/oSued Koya 

' Myai-nkakkad a i-louse, Androth 

N461imed Kasim P.P. 
Sb 	idave, Palathupra I-louse, Androth 

Abdül Akbar 
Sb Sibair 
Pançlath Puthiya Pura I-louse, Androth 

f\'lujeeb Rahman 
S/o Ibrahim 

; 1iyatra I-louse, Anclroth 

-12 	81ia) K I 
i1im Koya 

athi House, Androth 

/ 
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113. Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P,P.Koyamma 
Sb P.K.Kidave 
Palathupura House, Androth 

Mhariimed Khaleel 
S/oAbdulla 
A.1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrqth. 

(By 	 Mr.S.Radhakrishnan - R1-4) 
(Ms.Rek.ha Vasudevan (R5- 19) 

Respondents 



16. 	OA.301/2013. .• .. 	

. 

Ati.akoya T.V, age 44 
Sb Koya ThankgalT, 
Thai iath Va! iyakkattu 
Andrbih J1'and. 

Sayëed Koya,:age 43 
Sb Koya Kida1e,'Aiiyathara House, 
Androth Island. 

Mohammed, ae 54 
S/o Shaban, Biriyammada House 
A n d ro th Island. 

. Yousai, age 60 
S./o Ahammed, Kandalath House, 
Androth Island. 

Mujed Rehnan, age 35 
Sb: IQya, K Qhetta House, 
Andioth Island. 

Abdul Nasar,ae 38 
S/oNalla Koya, Kunnashada House, 
Androiii Island.. 

Mohan1rnd.I34sheer, age 37 
S/o Yacoob, Aliyathara House, 
Androh lslahd. 

lihauddage 35 
Sb SdXeetKo'a, Pandath Puthiyapura House 
n.fth i.d' 

PQokoa, age 
S/p Koyamma, Mayampokada House 
Andrbth Island. 

N04thl,age43 
Sb Koyanma Koya Thacheri House, 

_- 	ndroth Islaid. 
rTi. 	N 

ic,, 
\agè 3.7 

. 

S/oeethi., Thácheri Moosathada House, 
Anhoh Island 

, 
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Hassail, age 30: 
Sin I ma1udheen, Kadiyammada House 
Andi oth Island.  

13 
	

Mohonimd Rafeek, age 41 
$/O.Ayslaormtabi, Bilutheth House, 
Andioth Island 

tI 
	

Jalal, age 37 
S/o Kunniseedhi, Palathupura House, 
Andioth' Island. 

17 
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Farook, age 49 
S,/,o Koyamma, Pochalarn House, 
Abidroth Is1ard. 

Abdul Hassan, age 51 
/b AbduJ Khacer, Karachetta House, 

Androth I 	'd s1ar. 

Koyà, age 48' 
S/o Sayeed Mohammed, Thacheri Moosathada House, 
Androth Island. 

Basheer, age 47 
Sb Kidave, Mbodampura House, 
Andioth 1slaid. 

luhammed i-thssain, age 42 
S/,O Hameed Azhikákem Pura House, 
i4idroih Island 

age' s?,, 
S/dNa I Ia Ko Kunnashada House 
Androth Is1a'id. 

J/1oharnmed Ljjaudden, age 33 
S 'o Sayeôd Mharnmed, Neelathupura I-louse 
Androth Island. 

Hbeä, age 4 
S/n Sa aed M9harnrned, Kunhali House, 
udi oth Island. 

h.]uFI 1omcd ae 33 
Xdave, Poodamkakkada House 

jth island. 

Ida i3eebi, age 46 

BE' 
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So S iddeequ Puthiyanalakam House, 
Andioth Island' 

I 	en nd, age 60 
S/a Ahammed, Kandalath House, 
Andrdthi 	' 

Mohamiiie.d Saleem, age.42 
S/a Sayecd Mohammed, Kunnashada House, 
Androth Tsland 

Gfoor, age 41 
S/o I hangu Koya, Pentarnveli House, 
/\d:oth Is1ai1d.' 	•.., 	. 

Siddeequeage 43 
$/o Kidave, Modiyothada I-louse, 
Androth Island. 

Slianavas, agd 33. 
Sb Kunhi.Ioya., Pochalam House, 
Androth Island.. 

Pookunhi, age SOn 
S/a 1(idave, Aliyathaia House, 
Andioth Island 

Kalcel 	3 
S/a Buhan, Asanakar House 
Andioth Islafid 

U'1y's,age 36 
S/a Ham7a Koya, Aliyathara House, 
Andoih 1slarL 1  

Mohammed asheer, age 39 
S/a Sayced Mohammed, Aliyathara House, 
Andioth Island 

a-mil 	age 33 
S/oSayced 1ai1, Aliyathaia House, 

i
i Iq  V T-T. 	Island 

/ 	NlST 	 I 

I.. 

*  /
3 1 	1sei Koy, age 46 

ad ,Maiharapura House, 
i ( An,Is1and 

25 

26 
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34. 

. 	\ 	.... 

4 M 
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Mb.ham.med Saleern; age .33 
Sb Koyamma, Kannipura I-louse, 
Andioth Island 

Shmsuddeeii, age 33 
S/o.Abdul Kadei, Belichetta House, 
An.oth 1läd. 

38 	Kunhiscethi, age 47 
S/a Ahoo Sala, Lavanakkal I-louse, 
Androth.Islan..: . . 

'Yacoob,age45 
S/a Sai. 	Kunnashada House, 
Androh lslard. 

AbdulJ.abbai, age 38 
Sb Sayced Mohammed, Kannichetta House, 
Androth Island. 

Jamal age 41 
S/a. Sayeeck Bukari, Bidumkattu Bilutheth House, 

io.I. 

Sujc, 
Thacheri Biyyada, 

Aniroth Islatid. 

SajinaTe,ufri,age29 
/oNallaiçoyd, Lavanakkal House, 

Androh Island. 

Shhaias I3eegurn, age 28 
E/oKui5Ii:K4a, Lavanakkal I-louse, 
Andrdtl ilahd. 

Si'ad1age32 
S/ Po1okunhi Rahmath Villa, 
Aco Is'lid 

Ni muddeeh.P.T, age 33 
S 	 /o Nasai, Chodath House, 

'tidioth Island 
\ 

•;.*47• ) 	ill, ge 22 

-[ 
\ 	 S/ Yousaf, Pandararn House, 

- 	/AlldiOth slan Id. 



. Hassan, age 39 
Sb Sayeed Bukari, Matharapura I-louse, 
Androih Tslaiid:, 

Mohammed Saleem, age 38 
S/o Yosaf, Tiiai1athTHuse, 
Androth Island. 

MohiinhièdMusthafa, age 36 
Sb Po6koya,N.égnmada House, 
Androth Island. 

Koy,age36 . . 
S/b Attakoya, Mathil House, 
Andot1i IsIand 

Karnil, age 41 
S/o;Muthu Koya, Palathupura House, 
Androth Island. 

siage3o 
S/oSccth'iKoa, Lavanald<al House, 
Androth island. 

Sakaiya, ag 2 
S) 10 Mutiikoya, Bilutheth House, 

dioth Island. Xn  

55.. 	Siih.age37.. 	I  
S/6 KLmikoyd,Aynarnada :1-louse, 
Cidroth Island. 

56.IahnithiiIl:a' 	ge 3. 9 
SoSiddecjBilutheth House, 

i m 

Androth Islrd, 

I .  

57. Mohathrhed Alarn Naser., age 40 
5/0 Siyced,Mhamrned, Pall iyet House, 
And roth 18 faIi d. 

- - 5 	Sayecd Mohammed, age 42 -.'. 
/ I\N'T1SIO Kasimi Achadapurakattu House 

i,. 
droth Island. 

'F 	 A  ; 
I 

.narI-Iussain, age 29 

J /JPQQoya; Kunnashada House 
Aiioih Iland. 

, 



S 60. 1b:eebu Rahi.n, age 28 
S/a Sayeed Mohammed, Kunnel House 
Andioth Island 

61 	Rasheedage3 
S/a Koy I<ei akkada House 
Andioth Island 

62 	Chei iya Koya, age 32 
S/a Aboo Salah,Perurnpalli House 
Androth Island. 

Mujeeb Rehman, age37 
.S/oSayeed. Buhari, Karakunnel House 
Androth Island. 

Nou Ic! K, age 33 
• $Jo N.attaya Koya, Cheriyadam House 
Andioth Island 

65 	m Adl aad, age 45 
S/o Koyamma, Kai akkada House 
Andioth Island 

66. Shams.0 Shimoos, age 34 
S/Q Cheriyal 	M., Pentamvilapura House 
Androth 1slan.. 

67 	MohanimcdAbdul Naser, age 308 
S/o Jalee! 1 Kottiathattu House 
Andi oth Isldiid 

68 	Mohaine 	thahuI!a, age 33 
S/a Koyathmkoya, Na! lal House 
Andioth Island 

69.Jliathul1ah, age 30  
S/a Kunhisethi, Peiurnpalli I-louse 
And.roth .lslançl.. 

70. 	Riyas ge29.. 
S/a Shaik Kpya P S , Pentambclipura House 
Andioth 1slaid 

/ 
71 	-'Jisai, agc 3 

Kidav P P Pandathu Lavenakkan House 
Adi oth Isiab 

I 	 # V 



2. 

72 Rahmat, age 42 
Sb 	Pookutty M , Mathil House 
Andi oth Island 

73 Mohammed F-Iassan, age 37 
Sb 	Sayecd Mohammed, Achammada House 
Andioth Island 

74 Shamsudeen, age 32 
S/0 Muthu Koya K , Nellai House 
Androth 1slád. 

75. Mohamme.d Naseer, age 28 
S/.pj\4uha'mmed, Pentamvelipura House 
Androth Island. 

Raulath Beegum, age 29 
S. /o Thangakôya, Arathupura 1-louse 
Aiidroth Island. 

Fathah'uddeeh, age 38 
S/o .Kjda.v. UK.., Makket 1-louse 
Anchoth Island 

78 	Badaiil Mdn, age 32 
Sb Abdu! Khder, Moodampura House 
Andioth Island 

79. 	 age 33 
Sb Ahammadiya, Jabalputa House 
Ahdroth 

80 	Mohammqd 1asini, age 47 
SIb lKidaicV K , Makket flouse 
Andi oth Islaiçid 

81 	MohamcdAboosalih, age 40 
Sb Sayeed Mohamm ed, Bilutheth House 
Anclioth Island 

8-2I(unhecthi, ge 47 
u.)Sbo)Yousaf I'4ethaiapuiakatte I-louse 

- 	X'dih ls1aid 

8 3
/ 

.J 	 r. 	 ....... I Taima Koya, age 42 
SbI l iimd Makkett 1-louse 

\. ;.ij ' 	_-Adnqt'h Jsjand.. 

• , •:•.. 	 ......... 
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84. Attakoya, ag49 
S/ .b Yacoob,idiyathara I-louse 

• 	 Androth Islard. 

85.KJiaIeeI; ge 49 
Sb Sayeed, C1erikka! Püthiyapura House 
Androth Island. 

1athahul1a, age.34 
Sbo Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
i'bacheri Moosathara 
Androth Island., 

Mohanrned Farook, age 33 
S/,o Nallakoyaç.L., Tharampalli Makket House 
Ahdroth island. 

Abooalih, a31 	• H 

S/p Sl)aik Koà, Moosakàda House 
Adrqh Is1and. 

Salem,age3 
S/o,Seethi, Krakunnel House 
Andrbth Island: 

Mohammed Kasim, age 33 
S/oSayeed Máharnmed P.C., Pathada House 
AiidotJ, IsInL 

92 	el iykoy 	, age 44 
Sb JKiday'T Lavanakkal House 

ciro 	..Iafla. 

93. 	MolamiedIIüssain, age 41 
S/.o Sayeed Ithail, Kandalath House 
Androth lslan1. 

$J3ir Khan, age 3 
•/Q\)yafl'iakoya "Thattampokkacla I-louse" 

Island 

Podamkakkada 1-louse 



96 	Akbai C , age 33 
Sb Attakoya 'K Edayakkal 1-louse 
indi oh Is1aid 

97 	1\bdul Vahab, age 33 
Sb fhangakoya P , Kunchali House 
Andioth Island 

Mohamnd MuSthafa age 42 
Edayakkal 1-loiJise 
Androth Island.. 

Navas, age 25 
S/o Hussain,Tii.ahira Manzil 
And'oth Island. 

100 Shanavas, ag 33 
Sb Shatafudeen, Mathil 1-louse 
Andi oth Island 

Hassan, age 3. 
/ö Seehi M, Lavanakal 1-louse 

Androth kiand: 

Moha,mned .Basheer, age 42 
•/p ypi.af,NeUa1 House 

Andioth island 

103 Shasuded,age 36 
S/S Nalla Koya, Kunnashada House 
Ancoth Island 

/ainul Abid, age 26 
S/o Kidave K , Palliat I-louse 
A n d 'o t ii 1 s Ia i d. 

Muthu Koya, age 39 
Sb KunhjSeethi, Makkette 
j\ndtoth Island 

I 06 	 Mu Mohammcl 	khbecl, age 30 
S/p, Koyam,majoya,  Xerakkada House 
Andioth is1nâ 

II 

1 07 Shanmsudeen 'age 27 
S/,o Koya Kidave M P , Pandathupuia I-louse 

" 4cndioth Island 

. 
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I 
108 hihabudhee, age 27 

S/p MuThu Koya, Pandathupura House 
4ndioth [s1aid 

109 Ubaidulla, age 29 
Sb 	Sathat, Kannipuia House 
Androth Island; 

110 Jalal, age 49 
S/O YousalP , Moodmpuia House 
Andioth Island 

Ill Kidavu, age 55 
Sb 	Indeen M , Biriyammada House 
Andioth Island 

112. Kidayu, age 59.. 
S/0 lijab, Mèkkt I-louse 
A n d rothI s 1a n L 

113 Mohammed Salahudheen, age 26 
S/oKyaT :P, .Kandeth House 
Andioth Island 

114 Moharnied S'hkeei, age 22 
.816 K6nhs9ethi, Makket House 
j\ndoth I1aid 

115 Mohammed Aithaf, age 24 
S/o Jamal, Mayornpokkada House 
Andioth Island 

116. Abdul Ga1ooi age 28 
S/o Nallakpya T, Bappathiyoda House 
AndotJi Island: 

11 7 N'lohammed Yathiya Khan, age 23 
S/o. Bas11ei  K , Mathil I louse 
Andioii Island 

-- +4 	N11a 1(b)/a age 39 
/ 	 Khadei I P C 

oth I s1aid 

( 	I 19 Kunikoya, age 35 
J SI/ Ahmed, onnikam House 

Island 



0• 	 ', 

120 Zainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andioth Island 

121 Mohammed, age 50 
Sb Abdul Khader, Kaval Chetta House, 
Andioth Island 

122 Abu Nasu, age 36 
Sb Siddique, Kunnashada House, 
Androth Island 

Mohammed Aboo Salih, age 37 
Sto Musthafa,. Ammelam House, 
AndrTh 1s!and.' 

•Ioya ;  age 3.7 
S/o Sayeed Mohammed, Lavanakkal House,' 
Androth Island;: 

Mohamiied Rafeek C.P., age 38 
Sb ayed, qherikkal Puthiyapuram 
jnd9h Islad. 

ohe6Rafdek, age 40 

	

Sb 	53i'ljutheth House, 
Androth lslan4. 

Mukbeel , âge28 
Sb, Maj'eed.L., Perumpalli House, 
Andiôth Island. 

Iasheed Khah,ge 33 
S/c KidaveA!, Biyyadachetta House, 
AdotFj i1an. 
4.. 

Mohaliined Fiook, age 31 
Sb Po1y Kü'nnel House, 
4n:dh.I. 

31 
S/KyaiiWcP., Bappathiyoda House, 

•T:'Androth island. 

	

- 	 -'- 	I 

•; ii 
 : 

1 3 1 . Jv1olâmmed Ksim, age 30 
S(o'Ja1lakoya, Kennashada House, 

sa 
I 	 I 

' 	 \ 	 •. 
' 	: 
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. 



( 

S.. 

132. Mohathmed Fazal, age 38 
S/0 .  J<i1ave M. P., Kandalath House, 
Androth I1and; 	. 

133 Mohaiirned  Abi1 c[fpfr T M ,age 38 
Sb 	1akoya tharar?j1  I' Makket House, 
Andioth Island 

 Jaml,.;àge 57 	1: 

S/b Ki dave, Poovadakkattu House, 
Androth Island. 

 Mohainmed Saleern, age 31 
S!° .Hässan Kunni, Keyiyoda House, 
Androth Island. 

Koyaima, ae 47 
Sb Aboo a1eb,  Kavaichetta House, 
Andoth Island. 

daihul1a,age 38 
Sb Koya.mrna, Karachetta House, 
Andoh I1and. 

AbdulAzcez Khan, age 41 
S/o Mohammed, Birayammada House, 
Andoth!s!and. 

Sámsuddepi,ge32 
S/oS iq 	Pazhayakamkattu House, 
Andidtli Islahd. 

Isij 	t11; age 33 
Siyaft1oya, Ammelam House, 
AridrdthTSland., 	

0 

N1Thko'a,e 50 
S/o Ahimed, 1bQ,  Matharapura House, 
Andoth Iand: 

Hrza Koa,age 43 
, 	SoKidv B°,Aliyathara House, ....'. 	,. 	S.  

'Androth Island. 

/i  
:1 43. . 	 ae'28 

1;81c4a M .,ffime,  lam House, 
1d(r9t1 	.hd.. 

 

.137. 

138. 

139 

 

 

142 

U' 



144 Sayeed Ismail,age 58 
Sb Adu1la P P, Pudarnkakkada House, 

idih Ls!anfl 

'1 

145 AnijathKhan, age 28 
Sb Buniyarnin', Ammelarn House, 
Andioth Island 

Mbhammed 1qb1, ag8. 
S/o Na11akoy:a,Ierumpa11y House, 
Androth Island. 

Poôkunni, ge6 
S/o Yousaf1-Iaj, Bappathiyoda House, 
Andioth Island 

148 Mohamiicd Iasheei, age 38 
/0 Kidave A , Mayarnpokkada House, 

Andioth Island 

Chriakoy age 36 
S/o 1Kunik6y P. Thacheri House, 
Androth Island. 

i4aseeii dhee K.SP.,  age 28
1. 

S/c,.. Abi iftdr T., Karachetta Sarommapura House, 
Andioth Island 

151 Abd1áy)oon, age 41 
84 ayed l3uh8ii M , Kunchali House, 
Andioh Island 

152 Liyabuiahman, age 31 
S/o Kunnikoya M P , Chekurnrnada House, 
Andioth Island 

153 Kunhibi, agc 46 
S/o KadciPeiunipa!li 1-louse, 
Andioth Island 

pik 
_4 Pathurnrnäi, ge 52 

' 

	

	1b Ko'diiiniakoya, Kolikkattu Naduvilkam House, 
I, , iiothJs1and 

1 

155 
)bo/_Iama Köya,Aliyathaia 1-louse, 

ndiothI1arid 

S 



• 	156 Scet1ii,ae60 
Sb Assaiiai,Pachana1 House, 
Andioth Is1ard 

157 Sadakkathullä, age 3 
Sb Iuhaii V K , Chettapokade House, 
And, oth Island 

..... 	... 
158 	l3ashc,ei, age 40 	, 

Sb 	 House, 
Androth Island, 	. 

Mohammed K.iJrlaishi, age 25 
S/o.Sayeed Mohammed, Karakunnel House, 
Aidro.thIsland. 

aj,age47 
/o IKidaveK,., ,Kunnurnpura House, 

Androth, Island.. 

Mohanmed Ra•, age 31 
Sb. Hamza Ioya K., Pathummapura House, 

2c1b Island... 

162.)aini1 Abd, ae 26 
S/oNlIakoya ( C ,Palliyat House, 
Andioth Island 

163 Abdil Jabba,, age 35 
S/o Kunni Seethi, Makkett House, 
And oh Island... 

164. Sajc.cd. Mohammed, age 54 
S 

I 
 /o, Kidavu, Poovadakkattu House, 

Andioth lslcind 

165 Attabi, age 57 
Thacheii House, 

AndotI' lslapd 

166 1311L ae 

s 3 
kàiaP., Thacheri .House, 

oth Iland 
.--..-.- 
C 167 	ioob, ag.. 40 

1 	14ida,v.K., 'Ammelam House, 
\ oth Island 



. Mohammeçi la fee, age 42 
Sb Koyaitimak'pya, Mayampokkada House, 
Androth 1s1a6d. 

Mullakoya, age 47 
Sb Majeed K:,Lavaakkal House, 
Andioth island 

1 ookunhi,ag 46 
Sb Kidave P., AmmlarYi House, 
Androth Island. 

Mohammed Kasirn, age 46 
S/o Yousaf, Bâppathiyoda House, 
i\ndroth Island.. 

IKadeeja, age 5.1 
Dbo IKidave K., Thacheri I-louse, 
Androth Island. 

Mullabi,age54 
D6..Ki1? BA Palathupura House, 
Androih 1lihd. 

174 Maniooi Ah /yeed P P , age 25 
Sb M ..1.Fa.tbhiIlah, Purthikkatt Puthiyapuram, 
Androfli Islajid: 

All AlbaiK;ae25 
SboChcriyaloya, Kannathimada, 
i\ndroth Island. 

Mohammed aleem, age 33 
Sb Sh'ai koya Kunhal i House, 
Ahdoth istad 

(By Advba 	BGangesh) 

Versus 

1. 	'l'hc Adminitor 
Adillinis,trat.ibil of the U,T of Lakshadweep 
Kavarathi 68.2 555 

1)epartmeni ogriculture 
o LLakshad'eep, Kavarathi 682 555 

- .'- 	p:çeitdbisDirector. 

ZT  

i 

Applicants 
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Depaitinent oII?anchayats 
drprnstration pf' the UT of Lakshadweep 

KaaI182 555 

I 

4 	{t1iae (Dweep Parichayat 
Andioth'IslnJ 	 rii t.e by its 
Executive Officer 

(By Advocate Mi S Radhakiishnan) 

17. 0A30212013: H 

1. 	Jafrer, age 35 
S/o.  1äbuj.n Painethechetta House 
AYinI Island, 

2 	Faiooque, age 33 
S/,o Khade;, Kulandam House 
41111 	sland 

3 	Abdu!I Koya, age 50 
Sb Aflâkoya, Mahka House 
AminiIlahd. 

4 	Nallakoya, age 40 
S,./o Abdulla Koya, Puthoya Kanniyarn House 
Am in i Island 

5 	All' M1ornped, age 47 
5bo Moharnmed, Kombam House 
Amini islandr 

.1 
I 

6 	Shaiaudheen, age 36 
/,o lKida', Kotechetta House 

Amini I sland 

7 	Ja'bbai P C, age 36 

/°: Cheriy:a Koya, Purakkachetta House 
Amini lsabd. 

8 	Yousaf, age 36 
Sb IKadc, l3eliyachadachafla House 
Aiin island 

I 4,? 

-_ MUthu 4o;ya.g33: 
Marnpuiam House

Fit 
/ 	-- 	rirn Island 

C'1 	(BAatej: Mr4(.B.Gangesh) 

/ 

Respondents 

App! icants 



I 

4. 	\/i!Iagc (Dweep) Panchayat 
Amini Island represented by its 
Lxecutive Officer. 

(By Advocate Mi S Radhakiishnan/M/s Shet iff Associates) 

18 	OA3o3I2o13 

1 	Aboobaki P , age 41 
Sb Kunhikunhi, Pallam House 
Ka\'diathi Island 

Musha1aB.K.,ag45 
Sb Sayed, Bkakada House 
1avarathi ls!aid. 

N'1ohaie 	hafM., age 34 
Sb 	ni4tFL4 ,:Mal i ká House 
IaiahifSihd. 1• 

Abduf 	age 43 
Sb Cheriyakoya K., Ayñipura House 
Kavarathi Island. 

Yacoob K.P., age 41 
/o K idave U.P Kutti papepura House 

r>4avarathi Island. 

1K., ag3 I 
/ /43h P , Fp1iyarn House 

1'arthi1slaflft 
.. 

\ 

Respondents 



10. 

12 

13. 

15 

17 

37 

7 	Mujecb Rehman U P , age 34 
S/o Allko)Ia C K, Uthampokakada House 
KavaiatF s1and 

- 	r. 	............ 
:. 

8 	'haiikoyaV?n ge43 
Sb Ukkas, Vadakki 1 apura House 
Kaviahi Island 

9 	iVlujceb Rehman B, age 30 
Sb T 	'' haigakoa, Biielal i-louse 
Kavarathi Islaiid... 

Sajitha P., age 32 
D/o /\li Aradam, Poovinoda 1-louse 
Kavarathi Island. 

Basheci P 1, age 44 
Sb Mohammed Palliputa, Puthiya 111am House 
Ka\'alathl Island 

Abdul Raleekage44 
S/o Ahmed Kattimmada, Kadapurathaba I-louse 
Ra'aia'thi. Is1ari1. 	- 

Salee.m A.P.,ag 34. 
Sb Mohammed C P , Athampapepura House 
Kavaiathi Island 

Mohammed Hussain P A , age 29 
Sb Khalid Haji K? , Puthiya Alikom I-louse 
Kavaiathi Island 
-------------------------------------
ShajhanF K , e 35 
Sb Hamz, Thu inikad House 
Fcavaiathi Is1aid 

A n .w'a r A. , ag 39 
Sb Muthu Ayiièpura 
1< ci \'dI ath i I slanci 

Basheet S , ag5 
S/o I 1aiizth Al  1, Saflyabtyoda 
ICavaiatii Island 
............................... 

,- Ti 8 Ukk,Iagd 45 
SAoAboobakei Melillam 

Ka\>aia th i  Isl0nd 1  

-_' 



38 

1 9 	17Iamzath, age 27 
Sb Uman Haji, Aynepuia 
Kavaiath Island 

20 	Mujeeb Rehman, 	
.0. 
 38 

Sb Hamzath A. 1, Safiyabiyodai'l
Kavaiathi Island 

21. 	Manikfai K.P.;'age 30 
S/o Abdul la A, Kuttitapëpura 
Agafli kiand. 

.22. 	Hiday.athuIa S.M., age 36 
SboHamzath .B;I<, Subaida Manzil 
Kavaiathi Island 

23 	\nsi PP,agb3l 
Sb Cheiiya Koya K P , Pakichipuia 
Favarathi Islahd. 

Suliman K.,P., age 3.8 
S/n Kida\' UP., Kuttipappepura 
Kavarathi Islard. 

YacbobC;R., ;age 40. 
Sb..Tousf P. Puleenakeel House 
Kavaiathi Island 

26 	NizmUddnK P , age 34 
Sb Zakai1ah?  Kochipuia House 
Kavaiathi s1and 

27 	Salceni V age 39 
S 

1 
 /0 I 1amzth, V1oda House 

Kavciathi Island 

28. 	Attakoya Bi l  ago. 41 
S/o Aboobackei M 1, Buekal House 
Kavat athi Island 

29 	Nausha PV ,age 30 
Sb KahiiM C, Palli\'eedu House 
Kavai at1i slandi 

Iqua1 K K, age 31 

/ bvPV.,JKünnamka!am House 

l 

AN 

iz. 	• 

S 



.: . : 

, S •_ . • • 

i• 	
r 	 :, 

3 	A shik Au c i , ~a ge3O 
S 	Sb Au K , Cbrdipapada I-louse 

Kav-uathi island 

	

32 	Mohammed Rafi P , age 38 
S/o Chei i'a Koya Palicharn, Pulipinnakad House 
IKavdlathI Island 

	

33 	Pookoya P P , age 48 
Sb Babujar1vI , Put1nyafura House 

Alt,

IKiltan' Island 

	

34 	1-lussainali KP , age 33 
Sb Muhammed C , Kuttithayapuia House 
Kavaiathi Island 

	

35. 	Siilaimin M:age 37. 
/oHarn.zth 14 Maidanoda House 

Kavai athi Island 

	

36 	Kaja Hussain C , age 37 
. bp. 	 Chungarn House 

Ka\'aiath[ fland 

11 	I 

	

37 	 K Mijeebehrnan T 	, age 38 
J. Sb 1liinhkad House 

Kavaiathi Island 

	

38. 	Mohaiiiiedhfl K.P., age 32 
S/oSa'ed. Pbo.A;. Kakachiyapura House 
Kavaiathi Island 

39 Mohammed Rl B , age 33 
/o Attakidave IT P , Beeianthoda House 

Kavaiathi 1land 
I I 

	

40 	aeaoea 
I 

t. 
So iTu iliieenkee  I House 

In 	jii d.. 
' 	 t:J 

I 	i 	I '  i11 	I 

41 UnmnK P age 37 
S/o Udàfa  C PTheki1a 111am 

-7 	 1 

/o t"/S,- 

ohrnmcd Rafeek, age 37 
*& ( 	 House 

I,1n: . 

* 	
r 	

I 

N' 



F 	

I 	iII 

43 	Mhammed 'age 31 
Sb Kldcl\'elK I? , I3aiakaroda House 
Kavaiathi Islnd 

44 	JctlCel P , age 43 
Sb Attu Veloda, Poovammada House 
Kavai uhi Island 

45 	Dclhath, age 33 
Sb Mohammed 'I , Amanathakepura House 
lKavàrathi Island. 

S 

46. 	Shara[udheer, age 24 
SboAli A., Po.o inoda I-louse 
Kavarathi lslnd. 

(By Advocate:: Mi.K.Gangesh) 

Versus 

thc Adiiiistitoi 
Admmsti uon of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Dcpai tmeit fAgi icultuie 
U 1 o Lakshdweep 
Kavarathi-68: 55 represented by 
i 
t 
 s lThlcCtoi 	I 

3 	Diiecwi oi Paichayats 
Depaitmeni. dfPanchayats 
Adthinisti auOn of the UT of Lakshadweep, 
KavaiathiS2 555 

4 	Dish id Paichayai 
K a \dI h ii ci sehted by its 
Lxecutive Offllcei 

5 	\/iiiage (Dwccp) Panchayat 
KIVdldthi island tepiesented by its 
1 ccuuve Offkei 

(By Ad\ocltc M;r S Radhaki ishnan) 
IT 7-7 

/)I 	'k19/2O13 
I ,  

\:. 

rf 

neectta I-louse 

L'ih.: 	 • 

•f1I 	
Ii 

Applicants 

Respondents 



K.K.Razak, age 27 
Sb Khaderkoya, Kunniyaamkakkada House 
Arnini Island. 

P.'Ashràf, age 3 
S/ôAhfl1ed, Pallam House 
AminiIslarid: 

I.C.Moosa, age 44 
S/o .Attikoya,: Keethchery House 
Amini Tslad.. 

B.Kasmikdya age 42 
S/o.Chcriyakoya, Balapp House. 
Am in Island. 

C:iKó)'a, age 41 
Sb Harakoya, Chnmthabelli House 
An1liçI. 

10, 	aaheei M, ae 33 
SbAbdi11akô.ya, Madam House 
Arniñi lslahd. 

II. 	Pookunhi 	. 	. 	. . 
Sb T.C.Yousaf, Noormahal House 
Amini Island: 

(By Ad\ocate: ir.  K.B.Gangesh) 

. 	. 	Versus 

' 	
I 

) z 

' 	)dninistiaion olihe UT of Lakshadweep 

...... 	. 	-. 
' I 

Applicants 



•. 
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2 	Dii ectoi of Panchayats 
Deputmcnt of 11 3nchayats 
Adm iriisu ation of the UT of Lakshadweep, 
Kavai athi-682, 555 

3 	Diicctoi of Educat'on 
Dii CC 101 cItC 0! I2ducatior 
Adminisli at ion of the U of Lakshadweep 
Kcl\'alathl-6$2 555 

4. 	\Iil lagë .(Dweep) Panhaat 
A m i n i Island represented by its 
Executive Officer.  

(By Ad\/ocate Mr. S Radhaki ishnan) 

20. 	O.A No. 32S!201 

Iohannied Abdul Razak 
516 U:K.Nall.a.Koya 
Atialada 1-louse 
\n'drOtt Island... 

2. 	K. .:!\/)OS1 	. 

Kandilam I louse 
IThdatlI'sland: 

3 	IlanizaKoya B 
S/ô Abdul J(iadei 
Bii iyammada I louse 
Aidi'Ott I s!äidH 

(l3y Ad\'ocate M r. K 13 Gangesh) 

Versus. 

1.Thq Administrator, 
Ac min isti'ati n of the Union Territory 
6 f L ikshcdWeep Kavaiathi - 682 555 

2 	1 lie 	uectoi '(S\'ices) 
the U ii ion Territory 

(Seci etat lat), 
i -t  682 555 

<;N 
Dc 

* 	tJn 
\ 

.' 

' 

iiTtCflt Q;fb,flViorflrneflt of Forests 
Lakshadweep, 

682 555. 

S 

Respond en Is 

App! i c ants 

Re s p o ii dents 



43 
S 

(By Advocate Mi S Radhaknshnan) 

1 	(1:A 1)Y/l1'1 
- • 	'_J Li .) ')/ .- 	I 

Savad T. K , age 40 
Sb Moham med A. P , Thu i n i k k a d u 
Ka\'alathI island 

2 	Ahoobackei P P , age 43 
Sb I Iämzath K P , Pallipuia 
Kavaiathi island 

Abo.obacker P..K.., age 34 

	

• 	 Sb Fat.hahplla,Puleenakeel 
K.avarathi island. 

Jehangeei' .AP., age 32 
• 	Sb.o..Hamecd, Aliapura 

Ka\/.arath! ls!nd. 

Shajahan 13 1  clgé 3 
So Kidavc Iadayi 
Kci\'didh1 island 

(By Advocate Mi K B Gangesh) 

I 	 Veisus 

• 	1. 	TlAdmihiaor 
Adminisu auon of the U1 of Lakshadweep 
Kavaiathi-682 555 

2 	Dii cctoi O f Panhayats 
tment of Panchayats 

Admr{isti ation of the UT of Lakshadweep, 
Kavathi-68 	55 

Depitrneit of Science & echno1ogy 
Union 1 cii itoi y of Lakshadweep 
•KVathi-:68555 
ipresënted b:yyits Director 

- 	'I1agc (Dwccp) Panchayat 
K vai  athi I1and icpi esented by its 
1 \tcffl1\/C Ofiicei 

(By'Advocate Mi S Radhakiishnan) 
1; 	 •. 	 • 	..• 

/ 	I 

	

• •. 	 •n;_- 	•.. 

Applicants 

Respondents 



r. 
22. OA327/2013 

I . 	larook, agc 4Q 
S/O Kunhko)à, Pulipirakkad, 
Kavarathi lsId. 

2. 	Ummer Farook age 
Sb .V.P.Kasriii Kartholapura, 
Kavarathi Jslahd. 

(By Advocate: Mr. K. B.Gangesh) 

\1 ers us 

1. 	'[hc Ad ni in sirator 
Admini strauon of the UT of Lakshadweep 
Kav.arathi-6$2 555. 

2 	Un CLtOI Ol Pcinchayat 
Depcu tmcni. of Panchayats 
Adrninisti atio n of the U1 of Lakshadweep, 
Kavaiaihi-82 555 

3.. 	i.)partmcn of EnvironiTlent & Forests 
Union ierritoy ofLakhadweep 
Kavarathi-681555  

4. 	\/iIIae (lwep) lanchayat 
K ivai atm Island tepiesented by its 
I \CU1i\'C 011icci 

(By Ad\ocae: Mr.S.Iadhakrishnan) 

23. GA 328/2013 

SaiIiflki C,P., age 34 
S'/O. M Q h a r46od Haj i, Chendipura, 
IKavaraihi. 

2. 	Sainul l -lamecdP.P,, age 39 
S/o Attai I.P., Pokara Chepura 1 -louse, 
Kavaiathi:- 

•MohammeI k.., age 35 
lamiathB P , Kai utholapua House, 

- 	- 	- 	1- 	aiihi:. 	. 

. 	 ...' 

4
.. 

	

1ar 	P, age 41 
SMhaiMed, F)a Ha6l House, 

- / 

Applicants 

Respondents 



:•• 

Kavai aihi 

5 	A1bar 	, ae 134 
adarn House, 

ava tath i  Applicants 

(By A:ae 

Vet sus 

1. 	Th Adninistraor 
Administration of the UT of Lakshadweep 
Kavàiathi-682 555. 

2.D.Irector of Panchayats 
•Departient : .of.Panchayats 

11  _ 	JLaks a cc 
Kavaathi-682 55 

3 	Ductói of 1 ducation 
Du edo! ate of Education, 
Adinini:trätiOn of the Union Territory 
of Lakshadwëep, Kavarathi-682 555 

4 	Village (Dwccp)* Panchayat 
Kavaiathi island teptesented by its 
L\edutive OlIicei 

(By Avocate Mi S Radhaki ishnan) 

24 	Ôzi.Oi13 

Thahua Bejeum M M , age 38, 
Vv/o Rani Rctzeed, Madcena Manzil, K titan 

upci visoi, don T\vistlng Centi e IKiltan 
I)isti let Panchyat, Kiltan 

2 	Shthul Hameed P K, age 50, 
IKQya P S , I hottathakkaia 

Stoic IKcpe 1 umC1eil< 
Coit fwistin 	entiè Kiltan 

_.... 	)iti let Panchayat, Kiltan 
I 

1azeeiudheen, age 33, 
\ 	Syd Abd i l1 a  Koya, 

<tudamkularn, Kiltan 

ri\ 	ttJr 

 

T. Coiilwtsting Centre Kiltan 
k p)t r;ic.t anu ayat, Xiltan. 

'41y7BE 	/ 
¼ 

Resp o ii dents 

A pp1 i cant S 



•% 

- 

- 	
' 

- 	 -- 

(By Advocate Mi ? VMohanah) 

I 	 Versus 
I 	 , 	

III 

1 h Adrniriistiatçr 	I 

Administiation of the tIJT of Lakshadweep 
Kavarathi-82 555 

II 

2 	Dii ectoll  of Prichayats 
I)eptrtrnent cf ?anchayats 
Administi ation of the UT of Lakshadweep, 
Kavathi682. 555. 

3. 	The Chief ;Exec ,utive Officer 
Disü- ict Pandhyat Unit 
Kiltän, Union Territory 
oF Lakshadweep-682 557 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

25 0A331/2013 

1 	1-issaii K. 	, age 34 
Sip Sayeed Mohammad A M 
Kattiyamchatta (House), Agatti Island 
UT f UàRhde'e 
Wo rkina as .  a.qal labourer in the Department of 
Science & Technology, Agatti, Lakshadweep 

2 	llydei P 
S/oSyeed.Biihàri 1-laji U. 
Pokkthappada (House), Agatti Island 
U F of Lalshadweep 
Woiking 1as 1 casual Iabouier in the Department of 
Sc ienc & Tehnology, Agatti, Lakshadweep 

/ 	
I1i 

3 	A1i1AkbaiK1 age 39 

Kunnabiyq1a Hbuse, Chetlat Island 
JT of I akhaavieep 

Woiking a cual labouier in the Department of 
ieIèe &Téhiolbgy,':Agatti, Lakshadweep. 

/ 

--- 	 S 

ILmal Baikath K , age 27 
)'S.edikaya A.. 

I 	 -. 

iriyathiyj daV o -louse), Chetlat Island 
of Lakshahep 

A~ ,qasual bouier in the Department of 
ienc&& Jcc1nology, 



t7 

Chlat, Lakshadweep 
	 A p ii can ts 

(By Adoé M ràs 	.sIUiiakose, Sr. & Ms.Daisy I.Daniel) 

4 1  t Veisus 

I 	T AdministiaL he 	oi 
UT of Lakshd weep, Kavarathi-682 555 

CIa.ii:person 	. 
Village (t)wcp.) Panchayat, Agatti-682 557. 

Chairperson 
i11age (Dwecp) Panchayath, Chetlat Island-682 554. 

	

4. 	The JunioiSp.içp.tific Officer 
[)epaitment 6fRiefice & Technology 
Chetlat-682 554 

	

5 	The JunioiScientific Officet 
Depaitrnent of L5clence & Technology 
Aatti-682: 

	

.6. 	Picc1 of P.a.nc.hayath 
Depàinten fPchayath 
Kavarathj7682 555. 

(By Advocate Mi S Radhakrishnan for Rl ,4,5 & 6) 

	

26 	0A.3332O13 

7J 	 I  

S Pllaiiis 
Sb K6yalunhi 
Sailanivapuia, Kiltan 

• 	 .kàdwep . 

	

2 	KAzhai 
SbSayed Buhaii 
Kui iyathivodu, Kiltan 

A Ahand 

7 	i\SIO Kunhikoya 
mau i a, i ii tan 

AvbcatC MrMRHariraj) 

•::• 	
-._' 	* 	/ 	.:. i•I 

I 	 Veisus 
.,...••._( 	 • 

Respondents 

Applicants 



Adminisut 
Unioni ci 1101 ' of L akshadweep 
1\\'c1icitti 	I 

2 	Dii eclol of Panchayats 
union teiiitoiy ofLikshadweep 
Kavaiatti 

3 	Sub-Divisional Officei 
K I han 1 sland Union Tei'ibry of Lakshadweep 
K iii an 	. 

4. 	lirector, 
Services, 	... S  
U I of LaKshadwecp, Kavaiatti 

(By Advote: l\4r.S:lädhakrihnan) 

• 27. OA344/201.3 

 Kassi.m A 
S/o.AttlKhya PP 
A I iyahara l-louse Andrott 

 J.alaiçid.dinN 
/o Attakoya N. P 

Ncngummida House Andiott 

 Mbhammed Hassan G.E 
S/oKtrhikoya'SVP 
I:dayikkalHouse, Andrott 

 Mohammed Jafeek C.K 
S./oKoya .K.0 
Cheriya Kakkanal House, Andrott 

D. Mohhimed'.Kàmaluddin M.K 
S/o.Shihaudchin Pookoya '[hangal 
I\1ayankak1ada I louse, Andi Ott 

6 IVlohcimmed Bisheei C 
Sb 	Pooko LA 
I dayakkal I louse, 	Andi ott 

LII I-Iasan A 
1'Nal lay:ak.Oya . U.K 

ada -i 	s 	Andron ..'; 
.1 	/ \\............. 

k 
r: 

/ 	k.. 	: 	;i ..•••. 

•k'4,'s. 	 ............. 

Respond en Is 



8 	Muishida Begum C N 
DIo Latc Shaisuddin Thanga! 
Chemayah I'b1akath, Andiott 

(By Advocate Mi K Ganges) 

v'eIsus 

I he Adrrunisti atot 
Administi auon of the Union Tei i itoly 
oakshád\ëjR,Kaväratti —682 555 

Director ofPaçayats 
Depaitnien.•t of Fanchayats 
Administi ation of the Union 1 ci itoly 
of Lakshadweep, Kavaiatti - 682 555 

j)epartmen of Electricity 
Union TeritO.i 1  of Lakshadweep 
:Kavarathi-7682: .5.55 

Vi llage (D.p) Panchyat 
Andi Ott Island tepiesented by its 
Lxccuflve Ofcoi - 682 552 

(By Advocate Mi ' Radhaki ishnan) 

28 	0A34512013 

I. 	A'shOmna 
Dio I1amsa, El ähtta House, Agathi 

2. 	l3efathunhm 13 .V. 
DIo Kasmi Noya, Puthanveed 1-louse, Agathi 

3 	Kadecja PK 	I 

EVo Koya I Lisban, Punad House, Agathi i;... .... 

4 	Abçlul Mu{haIf \M K 
Sb Attakoya, Mayakakada House, Agathi m  

5 	Abdul ShuLdoi 
SI6 L21t, Usãf. 
Melaillam I-louse, Agathi 

lidyath1.a...K 
Sb Aboobackci Koya V K 

I-louse, Agathi 

1)  

c 

'fvj 	 j' 	:°.. .. .. ........ . 

Applicants 

R es p0 ndents 
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S 

	

10. 	NazerK 
S/o.Kiclave 
K.unnikathiyapa:a 1-louse, Agathi 

I. 	Sho\'kalhlli. M. 
Sio.Ui.imer t3 
\/1a1KayaChOdaJ:1OUSe, Agathi 

	

12 	aycd Mohanmed K 
Pookoyc B 

Kcepai.l. I Iouc, Agathi 

	

13. 	NasbiP 
S/o..ulha1if K.  
1 5athada 1-louse, Agathi 

 AboockerN.M 
S/o.Ibdu.1 Rahmafl F 

afes 	Iylanzil, Agathi 

 2bc1u1 Salam.T.P 
s/t.çpi)'.a Koya C.P 
I hLI.pi1t1) 1ya 111am, Agathi 

 A1koyaKK. 
/

1
6,Mphmmc1  Koya 

Kakkda IIouse, Agathi 

 i\zharC 
Sb. M ohantmed Koya T, P 
ChaIlakka 	1-1use, Agathi 

/.  
- ----'.\Abódbackèr K 

\ 

/p.Syecj Kya '[P 
- Tai tthakapdi 1Iouse, Agathi 

:J.. 	
., 	

•-., -' 
19. 1Sid 	. 	 I  

/ Sb 	Late I - ahnad Haji K 

- 



• 	
•.•• .: 

Kulal i n,oda Houe, Agathi 

20 	Sa)' M0hai11ed 
Sb Abdulla P 
Mai iy thoda 1  louse, Agathi 

21. 	N1I1 lmm 	(y:B 
S!o..Koya 
Biyathabiyoda l4ouse, Agathi 

• 	22. 	Naleesa M.K 
Dbo.AbdullaKoya K 
[vooi.hamkakkacta 1-louse, Agathi 

KoyaP 
• 	S/.o.,J.,unl7ikQya,,. 

Pondinoda 1-louse, Agaihi 

Kaikby K.I., 
Sbo..AbbobackerKo.ya 
Kamal.malpiiyOcla Puthiya I 11am, Agathi 

Aboobacker U.P.  

• 	 S/o.A1.i NIloha:innied 
.U1pdi • l-lb)lse,. Agathi 

idarudhemY 
bo Koyasan 

Va1da Mnzil, Agathi 

27 	KanaiumiSd 13 P 
D/o Mohammed S 
I3apathiyoda louse, Agathi 

28. 	1l'dnthi M. 
Dbo},ttakoya 
fVlai I iyam 	yOdd House, Agathi 

29 	JaIIei A. P 
Io Sayed 1uhai i T P 

Aii'apappada I louse, Agathi 

30 	lahiI!\n MP 
P 

•_-•-•. 	 ... 

y 	4ampui am House, Agathi 
7 	.Z 	 ...... 

7 4. ...-, 	 .• 	;. •., 

3 	P 

/ 	 vluihukoya K 
J1ci i'apappada I louse, Agathi 

1 	*•' 
,•. 



. 

Naseer 'ip: 
S/0..1VIutha11f 
l'hekk u Puth jya 11 1am, Agathi 

Ubud U 
S/6.1-Iamza U 
Unmmeroc1achetta Flouse, Agathi 

Syed .Moh2immed K.T 
S/o.A boo Sala F 

1anhit1iiyod I-louse, Agathi 

bd 15 ,P 
S/o.SyqdJ\4ohanmed 
1?uThiadaram 1-louse, Agathi 

Il .  
S.:/oTathahu11a 
Biyashabi'oda Ilouse, Agathi 

40, 	lIajaromma T.P 
D/o.Abd ul kaderkoya P.0 
Fcld<u ,Puiyai1 lam, Agathi 
....................... 

41. 	,Jsecra ,L 1 : 
D/o.KhaIidl 	S 

I hit H kkaçl )Jpuse,  Agathi 

Ashif B 
;Ah K 

7 	 House, Agathi 

•c 	' 	 S  

43.j ' i\4iriiyambi 13 
/i 	t/o.Ummer ç 

' 	1ahaihod 1 loUse Agathi 

. 	 . 	 . 	 .1 
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ml Ro1ina 
I)/o.Sayed Abdil Rahman 
Ihachcuy Hojse, Agathi 

45. 	SakJariylO1 

r1 

Show katha Ii. 
Sb. ae Attakoya 
Sailaniyoda House, Agathi 

Nissamudhcéi V.K 
S/o.1-Iamza C.K (Late) 
Vdak Keelal,1 lam, Agathi 

Cheà Kbya AK 
sb, :p3/ e 
AlaX.jnnmrnada House 
Agahi 

ib6dAli Cl 
S/o.KasmFKQya A 

hhã1akapda I-louse, Agathi 

Syedfvio'halin)ed K 
Yi11 

(Unnumpnam House, Agathi 

Aoe'ii I 13 Gangesh) 

\fersus 

*drninistrto 
Adipinist auon of the Union Territory 
o1Lakshadwep, Kavaratti — 682 555 

T)épartirierit Agri culture 
Uniofl Tero of Lakshadweep, Kavarathi 

b1ts Director - 682 555 

Di?ffr ofhats 
' 	I)trti4iqnt of Panchayats 

intion qf the Union Terntory 
ksdwepkavaratti —682 555 

'.! 

• 	

- 

S 	 / 

47 

 

 

(By 

2. 

Applicants 



5:r7j_ 

I- 

4. / i ilage 	Va 
Agatit Lslarid 	breented by its 
i,cuti' 	-.6Q54 

(By Advoae MS Idakrishan) 

29. A346/2O13 

 Urnrner Farook Shafi 
S/o.Aboosala 
Malikakal l-luse, Arninii 

 P.A Sayedali 
Sb. Hamzakôya 	S  
Pthi.ya Ashabda House, Amini 

 R1hrnaih Ieaj. 	.! 

D/.d Ahamèd, 	Malikakal House, Amini 

 Ahamedkoya 
S(p.Koyakidvu, Surambi House, Arnini 

is 

Respondents 

Vl:yb P.0 
Dbo.Anthukoya, Palliyachetta House, Amini 

I3ecbi M.I 	• 

p/c L-Jn, t'4allipura House, Kavaratti 

7 	\1koyv\/ }) 
A'ttakoya, Vadakki!apura, 

Ka'araui 

(By Ai,vocat.e: MrIK.B (Jangesh) 

\Ietsus 

Mm in i sU'alor 
4dmin.iratión o[the Union Territory 
.l'Lkh.dweep, Kvaratti —682 555 

':- 	• 
hi/2.\Dji.ector àf.Panchayats: 

i.. \ - 3ep.i t.mr4it of Panchayats 
* 	 Union Territory 

akshadweep, Kavaratti — 682 555 
I : L. 1

.S  

S . 

Applicants 



I 	

jii 	
- 	 -- -- 

lop 

• 	i 	j I 
3 	jj 

iioper j! 	fILa 	adweep 
tvaai4edty Director of Education —682 555 

4 	Yillage (Dweeji) Panchayat 
Arnini 1s!nd èpresented by its 
Excutive Officer - 682 553 

5 	Village (Dweep) Panchayat 
Kavaratti [sland repiesented by its 
Excutiye O'ficei —682 555 

(By Advoct MIS Radhakrishnan) 

30 	OA347/201 

$uhaiabi P 
I?/o.Kunhiküiih.i 
.j,alIichani1Huse•, Kavaratti Island 

2 	Mahainooi M P 
l)o 1-lamiath 
Molakeputa 1-lohise, Kavaratti Island 

LI 
3 	k1p 

EWoMoha[iiôbd 
Jl1ikhapr 'Kavaratti, Island 

4 	kmina p  V 
DIo Mdnaf 
Puthiyavedu, Kavaratti Island 

5 	Saiomma KP 
[)/o Ibiahimkuty 

eelakoch ictiyapuram 
KavarattiJsld 

ii) 	 I 
6 

Jui 	d11tt1 Island ifld 

7 	BbiA 

'vappada I-louse, Kavaratti Island 

ro] 
[SI . 	Anpuia 

plo Abdutahirnan 
ynepura I louse, Kavaratti Island 

Respondents 



1 

9 	Ra1math ejrn B 
D/oAli 
Baliyali T1ousejItavarat1 Island 

	

10. 	Sadihath V M 
I)Io Valiya Abdutahirnan 
\/adakkumelaChadarn, Kavaratti Island 

	

11 	Rhiyarnbec T. P 
DYo Ahammed K P 
Tottathaput a, Kavaratti Is land 

Bee fathumma B 
DIo Aboobackel 
BeëraiithbdãKavaiatti Island 

Rahrnath Beegum P.P 
[)/o.Attal K.P. H 
Poai'achepura, Kavaratti Island oh  

	

14 	I'/laijanath 
E?(o Muthu Aynapura 
KUthippapepuia Kavaiatti Island 

(By 	 IE Gangesh) 

Veisus 

fhe Adimnisratoi 
Administiatidn 'ol the Union Teii itoty 
oil akshadwep, Kavaiatti - 682 555 

	

2 	Diicctoi (Sci')içes) 
Administi atipn of the Union Territot y 
oH akshadvdep (Secietariat) 
Kay4laul1-  62'555 

	

3 	Oietoi of Ibdustiis 
Unio I eiii toiyofLakhadweep 
Kavatathi iepesented by the 

- 	Directot of Industi ies 

(By Advocate Mi S Radhakrishnan) 

1] 

Applicants 

Respondents 

I. 	 . 	 - 



Anwar Hussain 
DIo.Essa 
Koitapura I-louse, Amihi, 

4 	Sajitha Beegi.)m 
.I)/S.aveed, bdu1!a Køya 
l3eli I-louse, Arnini 

Hai&dathbI 	. 

Plo 	koy 
Monakka!lachetta House, Amini 

Ffassainar 
S/o.M ohamnied 
Alimmechctt House, Arnini 

'• 
S/O ITJarna 
Kuhvadachetta House, Amini 

(ByAdvdcater ;<B  Gangesh) 

Versus 

The Admiñis:trtor 
rni.n . stt'atiôri of the Union Territory 

f Làkhadweep, Kavaratti - 682 555 

Dii'ëóoi'of'PEcbayats 
fPanchayats 

Aminitattbri of the Union Territory 
Ihl wcepqQ 

555 

:Iepartrnent of Education 
/ 	 €JonTen itoly of Lakshadweep 

* / 	' l'rathi represented by 
k 	\ irëtorof.Education .682 555 

Applicants 



roll 

• 5, ; 
 m 

A 	'Vi1'1ae (D)?achyat 
Arprn 11an eçresntl by its 
Eecitie Oe— 682 554 

(By Advoèate Mr S Iadhakrhnan) 

32 OA 350/2013 

. 

Respondents 

Moharnrnei Hasan 
Sb0. Abdul Kadar 
Mohapuiakkad House, Andrott 

2 	Abdul Hassan 
Sb Attakoya' 
Kathatt House, Andrott 

Sayed .Moha.Thed 
Sbo.Aboosala':; 
i<arachetta HoIAse., Andr'ott 

Mohamrned.HusSaiI 
.S/o.Moharnmd 
Ippathiyoda House, Andrott 

5 	rjuddeen 
SIoLoyaftirha 1oya 

Andrott 	 Applicants 

(By Ayoct Mr KB Gangesh) 

4 	
Versus 

11 	rn inistçator he Ad  
Administi ation iof the Union Terntory 
of Lakshaclweep, Kavatatti - 682 555 

2 	Director ôfancFayats 
Pepartiient dt' Panchayats 

dititio of the Union Terntory 
t' Lkaweep 

3 	District Panchyat 
Kavaratti repened by its Chief Executive Officer-682 555 

J 	• 	 .4 	 .i 	S 

4' 	Vi!lage (Dweep) Pánchayat 
rçidrot Island represented by its 

I 	
j 	

- E>ecutive Qffic.er 62 554 	 Respondents 

	

I 	/ 
Padhakrishnan) 



.) 7(  •' 	 _ . 	. 	__________.___•, -- - -..-.. 

Sc? 

S 
33 	OA351/201 

1 	Moharnrnd Hussain 
Sb lndheen K C 
Bilutheth i-louse, AndfyQt 

1 

2 	Salahudhe'en I  
SbMuthuk'ya 
Kunthathalami-louse, Andrott 

lssah 
S/o.AttakOy. 
Kunjanattichett; Andrott 

Yousaf 
S/q.Popkoya 
Puthtya Eddiyakkal House, Amini 	 Applicants 

(By Advocate Mr K B Gangesh) 

I 	 Versus 

JFie 	qrniiisçrtoi 	I  
Adh4iinisttâtin of the Union Territory 
b Lkshadweep, Kavaratti - 682 555 

2 	Director of Panchayats 
epartmerit of Pancha/ats 

AdrnlnlstlatiQn of the Union Territory 
pf Lakshad weep 
Kavaratti - 682 555 

3 	Iiprtrnent of Women & Child Development 
t3n1) Jitrdory of Lakshadweep 
KaVarathi , 
Jeprsent9d y its Director 682 555 

4 	ViI1g1e (Dwee) Panchayat 
Artdt&t Island represented by its 
Executive Officer - 682 554 

5 	Village (Dweep) Pancayat 
Arnini I 1slandiepresented by its 

682553 	 Respondents 
C 	¶ 

dOo'1iharshnan) 

4 1111U* 

•• 	) 	 •• 
- . 



. 

1 	Moharnrned'Ji y'z Kh 
$oPcunjii 

2 	Mohahithd ihroth 
Sb Syeed 1'4ohámmed(oya 
Neelathpura Hçuse, Aidrott 

3 	MansoorAli 
S/o .M u thtkoyi. 
Penta!nveIip1ira Hoise Andrott 

4. 	MOhammed F.isal 
S/q.S..icecque. 
Makket I-louse, Andiott 

(By Advocate Mi' K 13 Gangesh) 

Versus 

he Administrator 
Administration of the Union Territory 
ofLakshadweep, Kavaratti —682 555 

2. 	P:cp1,15l Husbandry 
Union 1 erritoiy of Lakshadweep, Kavarathi 
Rcpiescnted by its I)irector — 6 8 2 555 

3. ?114 	anchayats 
Oep'rtmnt fP.nchayats 
Adiinisttiuon of the Jn ion Territory 
of Lakshadwcep 
Kavaiathi —682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Fxecutivc Officer - 682 554 

(By Advocate Mi S Radhakishnan ) 

35 	QA 35I2Q1 

LN  

1 1  
.................. 

,, rr'Ml 	keh l 

Agatti 

)* 

Applicants 

Respondents 



o 
2 	1MShLikoOr 

Sb CJkkiiod041ed 
1e1 Muipur 4oieL gatti 

I I  

3 	TPAhrnad 
Sb M Yousuf 
Thekkputhiya Veedu, Aatti 

K:P.HOmzaköä•  
SIo.A.boobaçker 
Kamalipalmi,yod•a Puthiya 111am House, Agatti. 

K;Showkathali 
S/o.Syclubukhari 
Kondinoda HQuse, Agatti 

6 	B Sharaludheen 
',/o Ummer Ella 
I3ceyak'uttiyoda 1-louse, Agatti 

7. 	'/.K,Mohàimnd Mükthàr 
S/o..AbdullaKoya 
Vadakk Kunninarnel House, Agatti 

8 	Abdul RahirnLn 

1ll..1.Ióüs.Aafti 
II 	

\l 

.1 

(By Advocat 4h1 B Gangesh) 

Vet sus 
I 	 4 

1 	he Adminiçrator 
AdmrnisU at ton of the Union Terntory 
of!. akshadwep, Kavaratti - 682 555 

2 	I)epaitmcnt 4f Animal Husbandry 
Ii mon Te tiltoly of Lakshadweep, Kavarathi 
ReprQsentcdy its I)iiector-682 555 

3 	Theçci of Pnchayats 
Dpartii1t o Panchayats 
di4is.tin1  6 tJ the tJnion Territory 

* .' 	 i 1 gc (1)we) Panchayat 
gatti Is1and represented by its 

\ ,J ( xe)tutiveOftici - 682 553 

..........
:.. 

Applicants 

Respondents 



App ii cant 

fl 

2. 	TheDifctbrServices) 
Administiation olthe Union Territory 
ol l:;akshadwep (Secretariat), 
Kavatani - 682555 

3 	Department 91 Agriculture 
UniOn feiito of Lakshadweep, 
Kavafathi - 682 555 
Reitdb' its Iiredbr. 	 Respondents 

(By Advocate Mi S Radhaki ishnan) 

37 OA 355/2613 

I. 	M1uthükby 	;:. 
S/a. Shàiko'a 
.Kakkana! HouseAridrott 

H 2. 	Akiqáv,, 
/o;Asainr: 

'Nd 	i- mad a IrIue, j.ndrott 	 Applicants 

(By A: 	Gaiigsh) 
-------..- 

- 	- n'- 

A ¼N15 	 Versus 

	

/ 	•-\ ./___ 	-'- 	'1 	....... 
:f,/ 	\-Adistt.3r S 

. I 	 dninktration olthe Union Territory 
* 	 I 	

) 

iL2akhadweep, Kavaiatti —682 555 

	

\ • 	>,\ 	 . -i 	:.. 	.. 
\ S 	

_• 	 ." 	 S 	
r 



4. 

(By 

38. 

2. 

(By 

a 

I)ireco.r of Panhaats 
[)epartrnerit of Panqhayats 
Administration'of the \Thlon Terntory 
of Lakshad'.veep 
Kviatti-682 555 i 

I 	 . 	 ' 

Duectoi oIeoit, ShIpplRg & Aviation 
Union Pei i toty of Lakshadweep r  

Village (Dweep) Pancha.yat 
Andrott Islandrepresented by its 
Executive Officer - 682 554 

Ad.\(.ocate: Mr.S Radhaki:ishnan) 

OA 356/20.0 

1ajar.o.mmabi 
I)/o.KoyaKiiaye M 

Kalpeni 

M.K. Cheriyiya 
SMQhai1rncd,Koya Haji 
Malrnikkakaclä 11oijse, Kalpeni 

Advocate: MrK;13 Gangesh) 

Verus 

The Adrn instrator 
Adiiinistratftn of the Union Territory 
pLakshadweep, avaiatti —682 555 lK  

DuctoI of anchayats 

ieptliflt di Panchayats 

Adi11\insU ation of the Union Territory 
Lakshad\veep 

Respondents 

Applicants 

Kavarathi-682 555 

 

3 

(By 

avafatt i -62555 

Vi11a 
g

~dp) Ppchayat 
Kalpeni Island çeprsepted by its 

Executive Of!icer 682 552 

Ad'date: Mr.S I.adhikrishnan) 

NOA 37/201 	I  

( bdul Sala 
stbC1i1i iyakoya 
-¼, 	.• 	 - 

t i 	tf.:: 	........ . 
'! 	•;( . ...................... r 

H 

Respondents 

 



2. 

3. 

 

 

FA 

-o] 

IPJ 

RM 

12. 

/\Ns Tp41 't 

-f 4cA \ 

L) 
I + 
\ 	'%Y 

' 	17 j 

.ufl24' 

. ,I1pi 

F ' 

• •• 	 1' 

bya 
, Kalpéni 

Abdul Latheef 
S/o.Pallath Kurihi Koya 
Nenempapad House, Kalpeni 

Auakoya 
Io..Kasmi Iya 

Kunhipuv 	H aka' ouse, Kalpeni 

Abdul Naser 
SI.o.1'4uthu. Ioy 
N4a1rnikakadaiduse, Kalpeni 

M.KKha1ee.'. 
SIoJ-Iarnza Koya 
Mã1rnikaka'4iã I-louse, Kalpeni 

Mhnmbd lser 
S/QMphamtnd Koya 
P 66c M 11 	use, Kalpeni 

/I'a1kd)a 
virnël Husé Kalpeni 

ChcYa Köy. 
SO.Ahrned 
Jedyrn I-louse, Kalpeni 

Mohammed Koya 
S(o u nhj Jo.y 
Chciyapuikd J-1ouse, Kalpeni 

Sc 	1Th I  

iaiiiUda lJÔuse Kalpeni 

ta rni •., qya 
hh! Ko'a 

1ilkadan11a1 1-Iouse Kalpeni 

S 



hI 	 1' 
! 

P j 	hI 

• 	;h' 
i 

iq- 65 

' I 	 1 

14. 
Io 'ed 1ova 

..  el Kalpeni 

15 	Abdul Hakeern 
Sb Cheriya Koya 
Melachedarn House, Kalpeni 

16 	Hajiiomrnabi 
Dbo Kasmi Koy 
Akkara House, Kalpeni 

17 	Huthairath 
Dbo Abbas 
Aiakalar HoL4è, Kalpeni 

Or 

18 	kasheed 
Sb Koyamma 
Manjiyenam House, Kalpeni 

19 	Abdul Gafool 

Sb Kasmi K.oya 
Kadapui aihai 11am House, Kalpeni 

20 	o1a 

SJ& oo 1 oy  

cdarn 1-loUse, Kalpeni 

21 	!iya Sa 
I)Io Moosa K C 
Puthiypura House, Kalpeni 	 Applicants 

(By AdVO.cat Mr.K.iGangesh) 

Versus 

1h Adniinisti.toi 
drnnis4ation of the 1Jnion Territory 

d aIkh cl weep,  Kavarathi - 682 555 

2 	ba*ier4 of Agi iculture 
Unibn 1Fei ritoiy of Lakishadweep, Kavarathi 
Represcntea 6 its Director 

3 	Direc toi of Panchayats 
[)epartrnent ? Panchayats 
Adrninistial.ion of the Union Territory 
of I akshadweep, Kavaratti 



(By Ms.Shahna Kai'thkeyafl). 

:yeisus 

Village (I)weep) Panchyath 
Amni Island 
Represented'bY the Chur Person 
Pin— 682 552 

2 	Secretary 
Department of Panchayath, Kavarathi 

3. 	DirectOr 
Ernpl9yrnent and Training 
UnibhTerri1or' of Lakshadweep 
Kavarathi 

(By Adyp.c: Mr.S.Radha.krihflafl for R 2&3) 

41 	DA 39I2Oi 

Muthuioya 
MampuraiFoiS 
Amini:Island, Lakhadweep 

(By Advocae: Ms. hahna Karthikeyan) 

ersus 

I. 	Y U1.ge ([)wep) Panchayath 
mni. Island 

t7seX1 b);the Ch:ai;r Person 
s 	ti 	82 55 

r 	
/ 

•.4 •  

2, 	'otthiy 
t rier t o fPanchayath 

)Kavaia\hi-682555 

/ 

Respondents 

App! icant 



'7 • 
II 

S.. 	 •. 	 •...'. 	 ..,S. 

3 	tIctPr 	I 

Unon Pen 1t9y of Laksladweep 

Kk4.rathi- 682155 

(By Advocate Mr S Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P., aged 35 yar, 
Sb. MohrnmedKoya T.N 
Labourer, Kiltan, Reidingat Nali'apura House, 
Kiltan Island. 	. 	. 

(By Advocate Sii P V Moha1ian) 

Versus 
1. 	FhAdinitiittor, 

i)T. ofakshai'yeep, 
Kavarátti682 515, 
Electrical [)ivision, Kavarathy. 

2, 	Director oi.Panç.hayat, 
Depaitiiicnt o Pa 

	

l 	nchayat, 
Adminisiji alton f UT of Lakshadweep, 
Klati 62 55 
h L.ITL 

3 	TH&Cxecutive bficer, 
Vfllge Dwep Panchayat, Kiltan-682 557 

(By Advocate Sii S ad ha kr ishnan) 

43 0A363/2013 

Yaser Arafath M V, aged 28 years, 
S/o. E SeedikoyaLabburer, Animal 
Husbandry Jntt, I<tan, Residing at Moulana 
Edayakal Kiltah land 

	

1 	1 
........................- .. 

	 . 	 - 

(By Ad 	tSrdPS 46hanan) 

	

. 	• 	•:. 
-.• 	..t 	- 	-: 	

. 

	

A 	r 

Versus 

rh'Adrniniratoi 
o1 Laksh.ä.wep, 

Kvaiatti-682 55 

- '2 	Diictor QlPanchayat, 

cl 

S. 	 ,-.. 	 . 	 . r 	•;., 	- 

Respondents 

Applicant 

Respondents 

Applicant 
Veed, 



Department f Panchayat, 
Administratioh of UT fLakshadweep, 
Kavratti-68255 

3 	1 he Veterina Assistn Surgeon, 
Office of the Veterinay 'Assistant Surgeon, 
(4nimal Husbandry Units, 
Kiltan Island, Lakshadwe-682 557 

4 	Chaitperso, VillagDweep Panchayat, 
Kiltan - 682 557 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A3602013 

Abdul übish,Sto.S•inulAbid P., aged 27 years, 
Malikakal, Kiltan,.I.j.T. of Lakshadweep, working as 
Casual Labout ci, (tive Stock Inspectors Trained Labour), 
Animal I lushandiy 1Department, U.T.of Lakshadweep, 
Kavarathi 

(By Advopat M's Daisy I Daniel) 

Versus 

I heAdm,ntstitor, 
ljrnop Tei i itory of Lakhadweep, 
Kavarathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Diiectçi of Anima 1  Huslandry, 
U'toPLakshadweep, 1.avarathi - 682 555 

4 	iioor o1achaath bepartment of Panchayath, 
/ 	Ka:vaiathi r'6S 	'55 

[By Advdcate Sri S. aadhakiishnan  (RI, 3 & 4)] 

45 OANo 36612O13 

, i—Moharnrned Kasim 

ipii a HOu 

•)..;.1f 	I 	i 	r .-  ..... 	-. ' 	 /MThanmed1IussainKC 

1)1 C 

Respondents 

App11 cant 

Respondents 

I 



3 

(By 

Versus 

The Administrtor, 

Adrniftistratipno: fthe Union Territory 
oiLaks.hadwcep,Ka.varathi —682 555. 

'l'he I)irector of,Panchayats 
Pepartrient ofPanchayats 
Adrninistiatioi of the Union Terntory 

f1 1akshadweep, Kavaratti —682 555 

ihl:veep [)evelopment Corporation Ltd., 
Pdri: Co.rtr6l ' 1lTdvver, Andrott - 682 554 
Represented by its Officer in charge 

-. 

31 

(By 

Directçrate or Art & Culture 
AdiTiiñistratin f the Union Territory 
oiLakshad\\'ëp Kavaratti —682 555. 
Represented b its Director. 

Direcir of A,rièulture 
Iepartrjêi1, of gi:ic4u. re 
A4mintçaoiofh Un e 	ion Territory 

L&hdweeD, Iavitti - 682 555 

v;iIIg(tNee) Panchayat 
by its 

1:xecutive dfficer —682 554. 

Advocate Mr. . 

—QA 368/2013 

Respondents 

irs, Sb. PooKunni 
14ouse Andrott. 

* Lj ° 

k'4M B 

years, Sb. Sheikoya Thangal, 

 

 

Applicants 



10 

3 	Saed M9 	edhihbudheen Thanga!, aged 28 years, 
Sb 	 (deth House, Andrott 

J 
t 	 r 

4 	MQhmrd Sayi Sthai, ged 23 years, 
io heiko' '1 haia1,'landeth House, Andrott 

5 	Mohaitimed Salirn, ag el44 years, Sb Kidave A, 
Panchanal I louse, Andrott 

Khair, aged 32 years, $/b. Muthu, 
Puleenakeel House, Kavaratti. 

Abdulbari, agd 34 years, Sb. Hamza Koy, 
c?Ia-kjal H:0SC, Aniiit. 

a/ed Koy•a àd 4, 4 years, Sb. Pookoya, 
Meelacheri 1-louse, Anini 	 Applicants 

(By Advocate Sri K B' Gngsh) 

Versus 

1. 	[he .Adrn in istrato r,i, 
Administi at ion of the Un ion Territory of Lakshadweep, 
K'avartti-682555. - 

2 	1)uec6i QfPanchayats 
Ueparirncnt ol 1anchayats, 
Mrnipi ttion of the Union Territory of Lakshadweep, 

vtti-62 	:1 
' I  

3 	[)eartnept of'Agricultiire, Union Territory of Lakshadweep, 
ri 

Kavaithi, lepresented iby its Director— 682 555 

4. 	V.i11áge ([),e'p) Pancayat, Andrott Island, 
iepresented by its Lxecutive Officer - 682 554 

5 	Village (Dweep Panckayat, 
Kavaiatti Island, rcpresented by its 
Fxecuuvc Officer. - 682 555 

6 	YiI 1!ge Dweep anclayat, 
Ti 	rlad,'eseqd by its 

	

,,'Lethtfir' 	 Respondents 
I 

(By A'd\Yoca Sri S Iadhakrishnan) 

47 OA36912013' 1  , 	 I 

'1 



Sayed Mohammed, 

1. i 

Mohammed Naser, aged 44 years, Sayed Ismail, 
Keiakkada House, Andiott 

Mçharnrned I lussain, aged 48 years, S/o. Nalla Koya, 
; Pa:I 1 ippura 1ke  ind1dth. 1  

Kunhiseet.hikoyã, aged 51 years, Sb. Muneet, 
Puth:iyath Hous Atdrtt.. 

ChèriyakOy,..aged2 'ears, Sb. Nallakoya, 
H Pruiripal!y ouse, Aidi.ott 

Nbbrul Arnei, aged  36 years, Sb. Sha.ikoya, 
Pai'dath Puthi.ya Pura House, Andrott. 

I-lahizakoya, aged 52 yëärs, Sb. Koya Kidave, 
Chekkarakkad House, Andrott. 

Mohammed Kasi rn, agd 37 years, Sb. Ahammed, 
yrda çhëtaHose,.A.ndrott. 

u1airnan, aged 33 years', S/o. Nalla Koya, 
1na9mada House, Andrott 

Iothmed Ilusain, aged 30 years, Sb Pookoya, 
Panakal 1(an House, And rott 

Möharnrned1jrn A., aged 39 years, Sb. Yousuf, 
Arnrfielanl,  In 	se, And. rqtt. 

Pookoya.,aged45years,Sbo. Sayed Koya, 
Kunne1 I louse, Andrott 

i3aheei, aged 4 1 years, $bo Koyamma A, 
Pandarth Hous, 'Andron 

. agei.34ears, Sb. Thang Koya, 
KèëM y TIhaafr, Pokkada.House, Andrott. 

3 years, Sb. Koyamma Koya, 
ira, And rott. 

aged 27 years, Sb. Kunhiseethi Koya, 

1. 

 -.- 
	

•1' 
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72. 

1 7 	Soudabi K C P , agcd 29 years, DIo Attakoya, 
Kudambattu, Cheriyapura House, Andrott41.  

18 Mohammed Kasim, age443 years, S/o. Sayed Mohammed, 
Pappet House, Andiott 

19. Kareem aged 28 yars, bo Koyammakoya, 
A1iathara House, Andott' 	 Applicants 

(By Advocate Sri K 1  B Gangeh) 

Versus 

1 	1 he Administiator, 
Administration of the Tnion Ferritory of Lakshadweep, 
Kaaratti-682555. 

2 	Director of Pançhayats, 
Department ôianchaas, 

Union Territory of Lakshadweep, 
Kavaratti - 82 555 

3 	Vi1lge (Dwep) Pachayat, Andrott Island, 
reprtsnted by its Eeutive Officer 682 554 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

48 6.A370/2O13' 

1 	Aboobackei, aged 35years, S/o. Ukkas, 
Kunhibiyoda House, Kavaratti 

2 	Muthaf a, ad 36 year, S/o. Hamzath, 
1o6se, Kavaratti 

3 	Iarook ageØ 37 vears S/o. Koyamma, 
ChçiyathIa J4du, Kvaratti 

4 	SSharneen4, aed 30 years, Dbo Khamar Khan, 
Sainabiyoda Hquse, Kavaratti 

5 	Ayshabi, aged 36 years, D/o Hamzath, 
•Kelakohara HOUs, Kavaratti. 

/ 	26i 	 TL 

/ 	 \ •\ 
\" 	\ 

'I 
j: 

I 	
1 	 7 	J • M 

, 

yJ 
 

;  

U. 1U1flI lvlaJct, 

inath, aged 36yrs.bbo 

iai IIuse Javaiattj 



RamIaBeeguni aged 3 4years, D/o. Kasmi, 
?Vluthibiyoda I lousc. 1< nVaratti. 

.Mujccb Raft, acd 38 )ears, S/o. Abdul Khader, 
' Monapurakad House, Kav,ratti. 	 Applicants 

(By Athdcate: Sri K.B. Garngesh) 

Versus 

'ftc Administrior, 
Admi ii istration 0, F the Union Territory of Lakshadweep, 
Kavaratti-62 555. 

Director of 	nhayats, 
Deparrnent of. Pancha'ats, 
Administratipn of the Uiiion Territory of Lakshadweep, 
Kavaratti - h82.555. 

Direct 
I 

orate d.fiedicalnd Health Services, 
Unio .lcrritofy ofl.akshadweep, Kavarathi, 
leprcscntcd byits f)itctor - 682 555. 

Villagc (Dwep) Paf'ichyat, 
Kavaratti 1slthd, represented by its 
lxecutive OFlccr - 682 555. 

Village (Dwecp) Panchayat, 
Apdrott.ISlu7d, 'cpi:esented by its 
I xecuiive Oil icu —682 554 

(By AdàtSri S. Radhakishnan) 

49. OA371/2)13 

P Nascer, àcd35 eas, Sb Kunhikunhi, 
Pallicham Ilouse, Kavp.ratti. 

P.!. Nasccr,. gd 32 years, S/o Hamzath, 
Puthiya II1ani, Kàvaratti. 

P Ramla I3ccgum agci 34 years, D/o Kunhi Koya, 
POoumda 1 1ouc Kavaiatti 

P V \hooh ickei, aged 36 years, Sb Muthu Koya, 
£ 	 PhLya \ 	du, Kav ai atti 

•L 	• i....... 
\ 

- 

Respondents 



• 	

. 

- 

5 	Shibina Bccgum, ag,cd 24 year, DIo Au, 

1 hckk N4ela 11ani 1.avaiatl1 

6 	Su1aikb', agLd 43 ycais, D/o Kojan, 
Puhiya ll1ai1Kvaratti... 

7. 	Abdul Ra/ak, aged 28.years, S/o Mullakoya, 

Sarahiyoda House, Ka'aratti. 	 Applicants 

(By Advoeaft: Sri K.B. Ganesh) 

Versus 

The Admini0t,.. 
Administi ation of the 
Union 'l'erritoi:y..of Lk.shadweep, Kavaratti. 

I)epartm cnt .p1\nhlThl Ilusbandry, 
U mon 'l'erntory of Lakshadweep, KavaraUi 
represented by. fts [)ircc 1 oT. 

Director of' Pahayats, 
Department of' Panchayats, 

o AdmiiiistratioiOI th 
Union len'it(Iry of' I akshadweep, 
•k avwatti. 

Vi II,g' (D\eCf) 1andiayat, 
kclVcU Litti klat'id ftI cciited by its 
Icutive 0I1céi'. 	 Respondents 

(By Aivö1 Si'i. S. Radhakrishnan) 

50. O.ANo. 372/2013 

,Jamaludheen,.S/p. Abdulla U.C. 
c . akki' 	1Iqusc, 

K adamat, 	, 	. 	 Applicant 

(By Ad\te Mr KB. Gnesh) 

Vcsus 

.. 	
. 

,3\ vi1 	 ..:.. 	.. 	• 	 . 
	 itor  nj  

1ii 	
—' 

(I 	 • 

h1)irecior (Srvices) 
A/minitiation of the Union leiritoiy 

\'c?Jj 	 . 	. 	• 	• 

S 
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of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measarers 
Union Territory of Lakshadwe, 
Kavarathi - 682 555. 

Represented by its Dictor. 

(By Advocatt Mr. S. Radhakrishrta.n) 

51. OA 373/2013 

I. 	Abdul Saleem, aged 32 yeais, Siô N1lakoya, 

U mmerthakkada HoUSC, Andrott. 

2. 	M.M. Mohammed !çbai, aged 37 yeaPs, 
S/a Migdad, Meelad Mnzil, Aridrott. 

(By Advocate: Sri K.B. Gangeh) 

Versiis 

I . 	The Administrator, 
Administration of the 
Union Territory oF Lakshadwep, 
Kaveratti.-682555 

Director o{ Panchayats, 
Depaitment of Panchayats 
Administration of the 
Union Territory of Lakshadeep, 
Kavaratti,-682555 	 - 

Department of Science & Tehriology, 
Union Territory of Lkshadwep, Kavaratti 
represented by its Director.-682555 

Env'onment \Vatden, 
Departinent of Environment & Fotests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth island repreerfted by its 
Executive Officr-682 554. 

(By Advocate: Sri S. Radhakrishnan) 

IS rp 

d 

' f&c' 
C'' 	 -,•$ 	 c / 	I R 
(c\\ 	 * 

Respondents 

Applicants 

Respondents 
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52. O.A No. 380013 

Nasar P. Muhammed Nasar 
S/o. Naliakoya, 
Puthiyath House, Androth Island 
Union Territory ofLkshadweep —682551. 	. 	Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathj Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavarattj Island - 682 555; 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavarattj Island - 62 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Tertitoty of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53.A381/2I3 

B. Saidali, S/o late Mohammed Koya 
Palliyachetta, I3andayam House, 
Agatti Island, Union Territory of Lakshadweep. 

	

2. 	K. Muhamnied Rafeek, aged 42 years, 
S/0 late Muthukoya, Kattampalli Poomada, 
Kalkkand i yoda House, Agatti Island, 
UnioIewtoiy of Lakshadweep -:- / 

/ 	3 	K (jJaaluddin, Aged 40 years, 
/ S/ late k]mmei, Mariyathoda Kandawargothi House, 

Aatti 11siand, Union ]eiutoiy of Lakshadweep 
-' 



., 	 . 	 7.7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Administrator, 
Union Territory of La.kshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agalti !s!and, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat; 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Office/SpcciaI Officer, 
Village (Dwep) Panchayat, Agatti Island 
Union 'l'erritory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Terr ito ry  of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island,,. 

Union Territ:ory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.I,.3 to 7)) 

54. )A384/2O13 

1. lshaqLIeA.C.,aged35,S/o.JunjesT., 
Bus Helper, District Panchayat, Kilta.n, 
Residing at Arald<ala Chetta House, 
Kiltan kland, U! 01 Lakshadweep 

f Abdul Raak K C 	aged 37, 
Kasmikoya P P , I3us Driver, 

1, 
 

[ ~ istr ict Pcinchayat, Kiltan, 
*esiding cli Kattichetta I -louse, 

IsIind, Ui of Lakshadweep 



7.8 	 S 
3, 	Noorulla S.M:., aged 39, Sb. Late P.S. Kunhirnon, 

Bus Cleaner istrict Panchayat, Kiltan, 
Residing at Sife Mnzil, Kiltan Island, 
UT of Lakshàdweep.. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Adrni nistrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 6:82 555. 

Chief Executive O1'ficer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55.. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadeep, 
Pin - 682 552. 

2, 	A. Ismail, agèd 45 years, Sb. Eassa, Andrati Yoada, 
Amini IslandUnion Territory of Lakshadweep, Pin —682 552. 

3. 	Khalid Unnam, aged 40 years, S/o. Mohammed Puthumamachetta, 
Amini lsland; Union Territory of Lakshadwep, Pin - 682 551 

4, 	Moosa Peechaindam, aged 38 years, Sb. Abdul Khader, 
Mannai.hachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

5. 	Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
7n5 r, 	\Amini Is1andUnion Territory of Lakshadweep, Pin - 682 55. 

	

/ 	 \ 

	

( 	/ 	
'lafcciul1a P C ,aged 25 years, S/o. Kidave Naduvatta 

)Aini Island, Union feriitory of Lakshadweep, Pin —682 552 

/ 
AM 
... ,. -- 
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Abdul SalaiA. ;  aged 38 years, Sb.. K.haderThottanada, 
Aminipura, Aflini Island, Union Territofy of Lakshadweep, 
Pin-682 552 

Noorul Hassah K.K.,•aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Js1nd, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., ad 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amiii Island, Union Territory of Lakshadweep, 
Pin —682 552. 

U 

Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Am.ini island, Union Territory of 
Lakshadweep, Pin - 682 552. 

Natesath U. ged35 yars Qbo. Eassa Kottappura, 
Unnaii, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The [)irector of Panch.ayaths, 
I)epartment of Rahch•yaths, 
Administration of the UniOn Territory of I.akshadweep, 
Kavarathi - 682 555. 

The I)istrict Panchayath, Arnini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. 0A388/2013: 

- 	1 	P P Amanulla, aged 38 ycai, Sb Sayed 

7 0,hammed P.K., Puthiya Pandararn, 

2.' 	Nuhraka Banu, aged 27 years, Dbo. Ibrahirn, 
jQ,Lavanakkal I-louse, Andrott. 

/ 



- 	 .eo 

S 
3. 	K.. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 

Kunnel 1-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administr'tor, 
Administration of the Union Territory of Lakshadwcep, 
Kavaratti - 682 555. 

Director of Panchay.ts, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Aniiial Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director —682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)wep) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village ([)weep) Pchayat, 
Andrott Island, reprented by its Executive Officer-682 553. 

7. 	Village (Dweep) Pa.nchayat, Amini Island, 
represented by its E•ecutive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. Abdul I-akeem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

1(1. Cheriyakoy KC., aged 48 year•s, Sb. Pookoya, 
Karupathaillám i-louse, Kalpeni. 

- 	... 	K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
j \ tsT 1 4*Oiankakkada I-louse,Kalpeni. 

I\labisabi., 	50 years, D/o. Attkoya-, 
ianna1là.I House, Kalpeni. 

;dabi,ged 41 years, D/o. Ramalan,' 

\ 	
r z. 

Respondents 



Pakkath Flouse, Kalpeni. 

A.T. Sheemabi, 42 years, DIo. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

A.K. Muthubiaged 53 years, D/o. Cheriyakoya, 
Alikakkada House, Ka1eni. 

K.K. 1-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam Huse, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahaimned P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed AK., 
Manj iyanam I-louse,.Kalpeni. 

Naseerna M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayamkakkauta House, Kalpeni. 

lIumairath P., aged 42 years, DIo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, Dbo. YussafK..V., 
Chadachiyoda MoOse, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhmed M., 
Beerandhoda 1-Jo ue Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada Hou, Kalpeni. 

M;Anwar,agëd 37 years, Sb. M.P. Khader, 
Maral House Ka1peti. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseema Beegum., aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachanar Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam Hcyuse, Kalpeni. 

hangakoya,aged 33 years, Sb. Chariyakoya E., 
/ . Kiya1a House, KavaPatti. 

	

/ 	4 	\ 
o 

 ( 	
I. 	usain Au, aged 35 years, Sb, Nallakoya, 

	

* \ 
	• 	).iktipura 1-louse, Kavaratti. 

	

\ 	J * I 
I 

M 	/ 



Jaffer, aged ', : years, Sb. Hasan T.P., 
Kaladi 1-IousdKavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Arnina, aged 42 years, D/o. Aboobacker, 
Thekiapura I-louse, Kavaratti. 

Kadisha, aged 55 years, [)bo. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 yeais, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbegum, aged 31 years, Dbo. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathima Marizi1, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
KadapurathaU1m, Kavaratti. 

Noorul Ameeh, aged 33 years, Sb. Sayed Buhari, 
Palalarn 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapua House, Kavaratti. 

Hussain 11, aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda I-louse, Kavaratti. 

MohammedaliT.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam Hodse, Kavaratti. 

, 	36 	assin C , aged 33 years, S/o. Au i K. P, 
. -. Qhonam I-louse, Kavaratti 

37' 	ohimmc1 Ra[i, aged 37 years, Sb Hamzath Haji A P, 
Mo1o1pura I-louse, Kavaratti 

/ 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya AlikôPi, Amini. 

Abdul Raheern, aged 34 years, S/o. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged :39 years, S/o. Nallakoya, 
Kuttithayapur House, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Thararnmakep<Ura House, Kavaratti. 

Faizel 1-lussain, aged 37 years, S/os Shahul Hameed, 
Pal amkakkada House, Kavaratti. 

Najurnudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaharn 1-louse, Kavaratti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agarn I-louse, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, S/o. Atta.koya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Charna'athapfl'a 1-louse, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Hamzath, 
Kunhibiyoda,House, Kavaratti. 

Raheem, aged 31 years, S/o. 1-lameed, 
a I-louse, Kavai atti 

/ / 	 \ 	

1-labeeb Rahrnan, aged 43 years, Sb. Khalid, 
I 	 M1a iruvathapura I-louse, Kavaratti. 

, * I 
\\ 

4/ 
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Moomiriath, aged 3 years, DIo. Kidav, 
NeIiyarnpuraF1ouse, Kavaratti. 

l-1alirna,:aged35 years, DIo. Koyamma, 
ThaleékepurajHOuse, Kavaratti. 

56 	Sayed Abdul Raheern, aged 46 years, S/o. Haji Sayed Shaikoya, 
Urnmaritianoda House, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. Harnzath 
Mannayapura House, Kavaratti. 

Müllabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul JaleeI,aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpwa House, Kavaratti. 

6 1. 	Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn House, Kävaratti. 

62. Mariyornñabi, aged 36 years, DIo. Mohammed, 
Kattikulam House, Kavaratti. 

63, Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura Huse, Kavaratti. 

Mubeiia, aged 23 years, Dbo. Sayed Poo, 
Ne1iypura1-1ouse, Kavaratti. 

SaImaged 22 years, Dbo. Cheriyakoya, 
Vadakii,a pura House, Kavaratti. 

Muhanrned,aged 32 years, Sb. Attakoya, 
Vadkilapura, 1<avaratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Amiri. 

—&gMoharnrned AU P.M., aged 27 years, Sb. Harnza, 
41, 

.Isrp ya  Mani!, Arnini. 
/ 

/ 
1 	 Ohi4koya ;  aged 41 years, Sb. Abdul Khader, 

Ii7 jinkm HoUse Arnini. 

AY 

M -ç 



70 	Cheriyakoya M C , aged 32 years, S/o Harneed, 
Melachetaa House,Kadmath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakki lapura I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmth. 

Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta I-louse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada Hoise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal 1-louse, Aridroth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada B ithathabiyyapuram House, Androth. 

Asmabi, aged 38 'ears, Dbo. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C;P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, [)bo. YousafM.P., 
Achammada HoUse, Androth. 

Khaulath L., aged 38 years, Dbo. Na!lakoya T., 
Lavanalkal I-louse, Androth. 

BaihaT., aged 37 years, D/o. Pookunhikoya, 
Thailath I-louse, Androth. 

Rhamth P , aged 42 yeals, Dbo Koya Kiadve, 
' 1t4ada 1 louse, Andioth 

/' 	Jz 
ji 

- 	 1 	I 
/ 
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86. Naseera Banü M.K., aged 40 years, DIo. Kunhi Koya, 
Moo1akad Hduse,Androth. 

87, Kadeeshornniàbi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

 Sarommabi t, aged 43 years, DIo. Aboobacker, 
Thachery .1-louse, Androth. 

 Mu!!apoo M.K., aged 39 years, D/o. Koya, 
Maidandir'aktt House, Androth. 

 Hafeera L, aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysumrnabi T., aged 45 years, D/o. Muthukoya K.P., 
ThachelTy 1-louse, Androth. 

Habeeba.th A, agd 42 years, D/o. Muthukoya K.K., 
Ayinammad House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Putharnrnadam House, Androth. 

94, Ramlath Beeguin, aged 42 years, DIo. Sherukunhi, 
Kunriel House, Androth. 

1-lameedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

SaflyaM M., aged 39 years, D/o. Nallakoya M., 
MathW11ouSë, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil.Hou•se, Androth. 

Hussain P.P., age?d 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 

'A\NS 
	Attalada House, Androth. 

rr.T9 	1c1 

; 	
A 

agd 48 years, Sb. Seethikoya, 
ayaa1 Rousie, Androth. 

ayeed4ohmd Koya L., aged 54 years, Sb. Kader P., 
Lavana1 I-louse, Andioth. 
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Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada House, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 

Keechelarn Hous, Androth. 

M.P. Moharrmed Hussain, aged 35 years, 
Sb. Kidave, Moodarnpura House, Androth. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Applicants 

The AdministratOr, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

3 	DirectOr, I)epartment of Labour and Employment, 
Admixiistratifl of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartment dfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Ell 

5. 

[)epaitnent of Women and Child Development, 
AdrninittatiOn of the Union Territory of Lakshadweep, 
Kavarati, represented by its Director - 682 555. 

Depirtrient Of Fisheries, Administration of the Union Territory of 
ash.dwecp, Kavaratti, represented by its Director - 682 555. 

artment of'Animal Husbandry, Administration of the Uron 
ertory of Lakshadweep, Kavaratti, 

isented by its Director-68255 5. 
* 

- 

o * 
I 



I 
Lakshdwee: Kliadi and Village Industries Board, 
Kavaratti, 	èsented by its Chairman - 682 555. 

Revenue u: Divisional Officei, Kavaratti Island - 682 555. 

Sub Di\isional OThcer; Amini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

13, 	Laksh4'èej Ditrit Panchayat, District Panchayat (HQ), 
Kavarat.ti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executi.veOfficr 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Offlcer - 682 555, 

Village (Dwe:ep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

17, 	Village Dwp) ?anchayat, 
Kadathat IsFand, ipresented by its 
ExecUtue Officer 682 553 

18. 	Village (.Dweep) Pnchayat, 
AndrothIsland, represented by its 
Executive Offier -682 552. 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

1. 	Hussaih, S/oAboosala, 
Sara1mppada (Konchukakada) House, 
Agresntly working as Cleaner, 
RGS I-Ipitai, Agatti 

2 	Shukoor, s/b late Kidave, 
Pakrumuparüda 1-louse, Agathi, 
Presencvkinga.s Cleaner, 
RGS Hopital, Agatti. 

. 	 . 

1 	
/3<j4theef, S-,/6 Aflakoya, 

K1kandi'oda 1lbuse, Agathi, 
/ Pisent1y working as Cleaner, 

\ 	/ 	i<AJ.HoSpftI, A.gtti. 

\ I 
\'-iB 	/ 

.............
. 

- - 

....................... 

Respondents 



Harneedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital, Agatti. 

Subaida,L/ Mohamed, 
Kulaliodafl9use, gathi, 
Presentliwoking as Cleaner, 
RGS Hospital, Agatti. 

Hajara, Dio late 1-lyder, 
Beepapada 1-louse, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

Sheernabi, D/O late Shamsuddeen, 
Beeapada House, Agathi, 
Presently woking as Cleaner, 
RGS 1-1ospital;. Agatti. 

8.. 	Abida,,[)/o Harneed, 
Makkiyachoda House, Agathi, 
PresefIy working as Cleaner, 
ROS Hospital, Agatti. 

9. 	Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Sulainán, S/ 1-larnza, 
Kalaniththioda House, Agathi, 
Pre.eb' working as Cleaner, 
RG 1-läspital, Agatti. 

Mahamood,.S/o Koyassan, 
Amperpally House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Sailulla, S/o Abdurahiman, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

Abau1 - rnan, S/o late Harnza, 
l-use, Agathi, 

as Dhobi, 
JZR,GS I-1ospit1, Agatti 

(/ J / 
TTT' 



14. 	Abdu1j44e!9/o Ummer, 
Biya4tioç1a House, Agathi, 
pre;.cingasDhobi, 
RGS Hpitl', Agatti 

15. 	Abdull:a, S/oKha!id, 
Kandavar Gothi House, Agathi, 
Presently wdrking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Aclñiinstator, 
Unidirritqry of. Lakshadweep, 
KavãtIti. -6855  

2 	1 he Chaii pci son, 
Villag4(Dw.ep) Panchayat, 
Agatti sland, Union Territory of Lakshadweep 682553 

3, 	The M.dicalOfficer in charge, 
Cornrunity Health Centre, Agatti Island, 
Uni'6n..Territbry of Lakshadweep 682553 	 Respondents 

(By Advocate $ii S. Radhakrishnan (Rl&3)) 

59. 0Ait2O13 

1.C uflioya1 aged 44 years, 
Sb Sii aj Chekii eyarnrnakada House, 
Kadanat, Skilled Labourer, 
Offic cf  the 	ssistant Engineer Electrical, 
Eectrical Siib Division,. Kadamat. 

K.P. Jàlaluddeen, aged 41 years, 
S/o l-liecMadkinachetta Kattipura House, 
Skil1écUL.bdurer, 
Octh Assistant Engineer Electrical 

7 	
Eleçtric;ub Division, Kadarnat. 

- 	 . 	 .'. 	 ;.........., 

, 	 , 

K.I?:s,aged 31 years, S/o late Nallakoya 
Kunli1aiida1b House, Kadarnat, Skilled Labourer,  

J z 	Of icc p the Assistant Engineer Electrical, 
Elctil S 	Oivision, Kadarnat. 

4. B.M. AaduUa, aged 42 years, So Hameed Melachetta, 



BiriyonimadHouse, Kadamat, Skilled Labourer, 
Office. ofithe:Assistant Engineer.Electrical, 
Electrical Su. Division, Kàdarnat. 	.. 

	

5. 	1K.P:Kunhika, aged 41 years, S/o late Hassainar, 
Keelacherry House, Kadamat, Skilted Labourer,........... 
Office of the Assistant Engineer, Electrical, 	. 
Electrical Suba •Diyision, Kadarnat 	 . . Applicants 

(By Advocate: SrU R• S.reeraj), 

	

- 1 . 	The Admini4.trator, 
Union Territory of Lakshadweep, 
Kavaratti-682;555. 

	

2. 	The DirectorofPanchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-, 682555. 

 'l'he Chief Executive Officer, District Panchayat, 
Kadamat-682 5.56. 

 The Asistant Engineer, Electrical, 
Elttjl Sub Division Kadarnt-682 556. 

5 1 he Ch uipei son, 
Viftc .Jep Panchayat, Kadamat-682 .556. 

(By Advoca,$ii$..Radhakrishnan(R 1-4 )) 

60. OA394/20.1 

 U.P. Jama.1;S/o CO. Koyamma, aged 39 years 
working a,Skilled Labourer, 
AniiimLHubandry Unit, 
Union tritry of Lakshadwcep, Kalpeni-682 557 
and .nesiding 	t Umprarnpâppada House, 
Kdlei 	Iarid-682 557. 

 S/o late M.K. Harnzakoya, aged 43 years 
working as Skilled Labourer, 
AninaI-  iJusbandiy Unit, 
Uriion.Te'rritóry of Lákshadweep, Kalpeni-682 557 
and ieid.ing at Thithiyapada House, 
Kalpeni1slarid-682 557. 

 M. 1-lyder, S/6 late M.K. Yousef, aged 43 years 
woi king as Casual I aboutet, 

\ 
- 

Li 	 1 S; 

___ 	 . 	.. 	. 	............-. 	.---- 



Anim1Iush.dry Unit, 
Union .Te.rri.tr' of.Lakshdweep.,.Kalpeni-82 557 
and resii.tig 	t: Manchiyanam House, 
Kalperii ilarj682 557. 

4 K ff Mohammed Ibnu Jaffer, S/o K P Sayed, aged 44 
years, woi Juag as Casual Labourer, 
An i ma 1.FJ u sbahdry Unit, 
Unin.. 	trit6iy of Lakshadweep, Kalpeni-682 557 
and:esdng.. Kaktchiyoda House, 
KalpéniIslancl-682 557. 

 M.K. Naseer,.S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Anihial Husbandry Unit, 
Union.Teri:ityof Lkshadweep, Kalpeni-682 557 
and rsic1ingt. Main ikkkada HoUse, 
Kalpeni Islànd-682557.:. 

 M. Kalm, S/5M.C, Muthukoya, aged 34 years 
workingas Casual .Labourer, 	 . 	- 

Anima,! Hu.apdry Unit, 
Unin Teiiitoiy of Lakshadweep, Kalpeni-682 557 
ndresidir 	tt Maral House, 

Kalpeni lslaid-682 557 

7 K K Mohammed Rafeeque, S/o V K Kojankoya, aged 45 
yea 	\dng as Casual Labourer, 

Animal. Hsbandry Unit,. 
Union Terrifry.bfLakShadweep, Kalpeni-682 557 
an1residihg:itKanda.mkalam House; 	.. 
Kaipeni ls1and-682 557 

8 M R unh1ya, S/0 late M C Ahrnedkunji, aged 47 years 
wokiri, 4çasual Labourer, 
Anua1Husbandiy Unit, 
Union Te,i i itory of Lakshadweep, Kalpeni-682 557 
and resiing 	t Maial House, Kalpeni Island-682 557 

9. K.c: 	bdul S.alam; S/n P. Assainar, aged 39 years 
wrkihgs Cual Labourer, 
Animal Husbahdry' Unit, 
UniOn Territoty of Lakshadweep, Kalpeni-682 557 

--afidresiding htKakatchiyoda House, 
,'Kaipeni Island-682 557 

• 1p" P P MusthafTa, S/n late Sayedmuhammedkoya, 
aged 47reais, woiking as Casual Labouier, 
Anu41 -usbandiy Unit, 

S 



• 
Thdnisrtor, 
UniorDeiiitOiy of I akshadweep, 
Kavati82. 555 

The Direbtoi.dfPanchayat, 
DepariThent .fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	. 	 Respondents 

(By Advocate: Sri S.. Radhakrishnan) 

62. OA 400/2013 

PP. Siraj, a 	44 .years,:S/o M. Subair, 
,PuthiyaPancaram I-louse, Agatti Island, 
UfliQ '1'erritry of Lakshadweep. 

Noushad Ali ged 32. years, S/o U. Sabjan, 
KeelaSaramma Pada House, Agatti Island., 
Union Territpry of Lakshadweep. 

M.l. Atdul 1'aser,, aged 28 years, S/o M. Abdul Rahirnan, 
Me1a10m I-louse, Agatti Island, 
Unioii:IcrritOry of Lakshadweep. 

T.R::7Ilihdaged 30 years, S/o Kidave, 
Me1adan6use, Agatti Is land, 
Uniñ 'Ferr or' of Lakshadweep. 

S. 	K.C'. bd A u l huko :S. pr, 
Kariy 	

aged 38 years, Sb Kasmi, 
amach ett House, Agatti Island, a 

Union TcritOry of Lakshadweep. 

6. 	M.P. NianiUddin, aged 27. years,.Sbo.M. Abusala, 
.Melapur.a.  luse, Agatti lsIand, 
Union tb:ri pry of Lakshadweep. 	 - 	Applicants 

(By Advocate A SH 'N Anilkumal) 

Versus 
....... 

/ c NSt.\"I 'he Adilnirator ,  

/ lcrritOry of Lakshadweep, 

f ' 	
avaiatti -682551 /  

2. Chaiipci son, 

-14 
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Union Terril.oiy of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada Hoise, 
Kalpeni Island-682 557. 	 Applicants 

(By Advo(;ite ri N Unnikrishnan) 

Versus 

'I he Administrator, 
Union l'erritory of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchyat, 
Union TerritOry of Lákshadweep, 
Kav'ratti-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Union T en itory of Lakshadweep, 
Ka v aratt i ,- 6S 2555 

4. 	The Vetcninary Assistant Surgeon, 
\/illage I)weèp Panchayat, 
Kalpeni-682 557 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiiul Abd, Sb Yusuf, aged 40 years, 
Ceri un h1 lala House, Kadamat, 
I lelj*i'  Ditct Panchayat, Kadamat. 

Abdul Shu1Kor, Sb Sayed Ali, aged 41 years, 
Ukkayachetta House, Kadamat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakarn House, Kadarnat, 
Helper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keertii Mahal I-louse, Kadarnat, 

Panchayat, Kadamat. 	 Applicants 

çJ INIS7 4  

( 

ate: Sri R. Sneeral) 

* / 

I 

Versus 

. 



Village (Dweep)Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

	

3. 	The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255:l 

	

4, 	The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep.) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 0A404/2013 

L 	Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen A.K.., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel)' 

Versus 

Applicants 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 

/ 
	 Village (Dweep) Panchayat, Kalpeni. 

( 
I' 	

e Director of Panchayat, 
epartment of Panchayath, Kavaratti-6825 55. 

* 

I 
-rr 



I  

4. 	The Director, 
I)epartment of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. 0A406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory Of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of' Lakshad weep, Working as 

j-Iomeopathic Attender in -Iomeopathic Unit 
::rrI1t nri  Dwcep. 	 Applicant 

/ 
(By Advocate Mr. Grashious Kuriakose, Sr) 
(By 	voate: Ms. Daisy I Daniel) 

Versus 

S 



 The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)irector of Panchayat, 
Department of Panchayath, Kavaratti-68255 5. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A42312013 

 Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohambied M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

 1-lafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 
Uriyodai-Iouse, Agatti. 

 Umilla T.P., aged 54 years, Dbo Khader, 
Thekki lappura House, Agatti. 

 Ummer C.K., aged 54 years, S/o AlifT.P.ç 
Chekkakkal House, Agatti. 

, 	8 boobacker P K , aged 31 years, S/o Koyassan, 

1Puthukotta 
House, Agatti 

/ 	 9 Mohammed F P , aged 39 years, S/o Harnza, 
;lhqppumpadi House, Agatti 

/ 

C / 

Respondents 



a. 

S3 

1 0. 	Saromma M., aged 39 years, D/o Harnza, 
Mariyathoda House, Agatti. 

Ashraf A.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R.., aged 33 years, S/o I-[arnza U., 
Roullammada 1-louse, Agatti. 

Shaffabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura House, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adm in istraiorj of the Un ion Territory of Lakshadweep, 
Kavaratti-682555., 

Director. of Panchayats, 
Department of Panchay.ats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratii-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Applicants 

Village (Dweep) Panchayat, 
Agatti island mpresented by 
its Excecutive Officer-682554. 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	OA 4441/2013 

Aboosalih, S/o RasheedKoya,. 
Padalapura, Kiltan island. 
Union Territory of Lakshadweep, Pin-68255 8. 

By Advocate: Sri Shabu Sreedharan) 

Versus 

Respondents 

Applicant 

Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 

I 

/ 

. 	fl) 



The Director of Panchayat, 
Union Territory of Lakshaweep, 
Kavaratti Island. Pin- 682555, 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union lcrritqry of Lakshadweep 
Pin-682558.. 	 Respondents 

(By Advocate: Sri S Radi akrishnan(R1, 2, 4& 5)) 

68. OA 453/2013 

I. 	Hamed K., S/0 Abdul Rahrnan, aged 36 years, 
Keelazillarn H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwcep Building Devloprnent Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshdweep. 
Workiig as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

1-lisminoOr, S/0 MoNammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Un ion Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwcep Building Ievelopment Board, Kiltan. 

Ponkutti, S/o Pookoya, agd 48 years, 
Surambiyoda (I-I) Kiltan Island, 
Union Territory of Lakshadwep. 
Woiking as Casual Labourer in 
Lakshadweep Building I)evelopment Board, 
Kilt an . 	 Applicants 



Io 	 S 
(By Advocate: Mr. Grashious Kuriakose, Si'.) 
(By Advocate: Ms. Daisy 1 Daniel) 	 - 

Versus 

I 	The Administrator, 
Union Territory of Lakshadwecp. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti, 

i. Director oiPanchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Raclhak.rishnan (RI, 3 to 4)) 

69. O.A No. 488/2013 

Salmath 
D/o. Sayed Kpya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mi'. K.B. Gangesh) 

Versus 

I 	. The Adininistrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti —682 555. 

 The Di rector (Services) 
Admi nisttidn of the Union Territory 
of I.akshadweep (Secretariat), 
Kavaratti - 682 555. 

 Department of Science and Technology 
Union Tciritory of Lakshadweep, 
KavaraThi 	682 555. 
Represented by its Director. 	 Respondents 

(B' AdvocatMr. S. Radhakrishnan) 

70. OA 492/2013 

\ 	. 



K. Bushra Begurn, W/o Hakeern, 
Aged 27 yeaI, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. Ha'inaryan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

	

2. 	The Dftector of Panchayat, 
Departnent ofPanchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island- Pin- 682555. 

	

3, 	The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadeep-682 552. 

	

4. 	The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -6825 52. 

(By Advocate: Sri S. Radhakrishnan (R-3)) 

71. OA 499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
kesiding at Keelakunnikkam I-louse, 
Kadamat Island 
Union Territory of Lakshadweep, PIN —682 556. 

2. 	Mohaited Shafi Qraishi Malika, 
S/o. M. Saydali, 
Data Entiy Operatoi (MGNRLGA) 

7 	 Village (Dwecp) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territoiy of Lakshadweep, 
Rciding at Malika house, 
Kaiarnat kland, 

Applicant 

Respondents 



102. 

Union Territory of Lakshadwep, PIN —682 556 Applicants 

S 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarath i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employfrient Guarantee Act, 
Office of the Programme Officer, 
National Rural Enployrnent Guarantee Act, 
Kadamat, Union Territory 
of' Lakshadweep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual-Labur, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel I-louse 
Arnini island, Union Territory of Lakshadweep 
Pin - 682 552 

(By Advocate: Mr.TCG Swamy) 

Versus 

I. 	The Adhinisttator 
Union Jcitory of Lakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

Respondents 

Applicant 

2. 	The Executive Engineer 
(Department of Electricity) 
Administiation ofthe Union Ten itoly of Lakshadwcep 
Kavaiaui - 682 555 

3 	. fe Secretary (Panchayats) 
irectorateate of Panchayats) 

I 

-: 	
- - 	 - 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
\/illagc Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The ASistant Engineer (Ele) 
Electrical Sub Division 
Union Teriitory of Lakshadweep 
Arnini island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnafl (RI-3,5&6) 

73. 	0. A No. 509/2013 

I. 	Nlaleeha Beegum K.C. 
D/o. indeen Kandilath 
Kaval Chetta 1-louse, Androth. 

2. 	Shahid a Beegum K. 
D/o. .F1mzakoya 
Kandlath 1-louse, Androth. 

Respondents 

Subaida M. 
DIo. Kidave U.K 
Makket I-louse, Androth. 

AyshaI3egurn P.V.K 
D/o. Yakoob P.K 
Puthiy&entamveIi Kad 
And roth. 

Rahmath Beegum K 
DIo. I-lamzakoya P.P, 
Kunhali 1-louse, Androth. 

l'hahiia L. 
TTy 	l)/o. Seethi Nallal 

avana*al1-louse 

/ ). 

)( 

: 
f)f  J * 	I 

ida A. 
Syed Mohammed M. 
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AliyaLhara 1-louse, Androth. 
	

. 

Fathirriathu Suhurabi P.V.K 
DIo. 1\4ajeed P,V.K 
Pentarçl I Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilth House, Androth. 

0. 	Raisa K. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

11. 	F-laseena Beegum C.P.1 
DIo. Abdulla M.P 
Chernmachery Puthiya 111am 1-louse 
Androth, 

12 	Habsabi PUP 
Dbo. Fäkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 

(By Advocfte: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adminitration of the Union Territory 
of 1.akshadweep, Kavarathi - 682 555. 

2 	Diietiate of Industiies 
Uniun:ferritory of Lakshadweep 
Kavarthi, represented by the 
[)irectorof industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557 

(By Advocate: Mr. S. ftadhakrishnan) 

74. OA 510/2013 

Applicants 

Respondents 

\1-Iasccna 	1-laseenabi 1 heiakkal 
I-louse, Kadamath 

)ati Ehy Opeiatoi 

I V11age Dweep Panchayath, Kadamath 
	

Applicant 

--y Aivocate: Mr.R.Sreeraj) 



Versus 

I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
/\dmin istration of Union Territory of Lakshadweep 
Kavaratti - 682 555  

The Executive Officer, 
Village (1)weep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\/illage (Dweep) Panchayath 
Kadamat -- 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamal - 682 556 

(!3y Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

Respondents 

K,V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K,P.Dawood 
Kilappura House, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

([3)' Advocaic: Mr.R.Sreeraj) 

Versus 

ic Administrator 
don Territory of Lakshadweep 

I 
I 	L)1 	 avai'atti - 682 555 

B 
	/ 

Director ot Panchayath 



- 	 • 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panch ayath 
Kiltan-682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High Sch:ool 
Kad amal. ii 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadarnath 
Residing at Biriyommada 
Kadarnath Island 

,<5flRnqan LII Ia 
Lovernment J.B.School 
KâdarFatfi 

* Kunnumpura 

\ 	KaaitJi Island 
çc\ 	 ' 

The' I 



lJmmer l'.P.I 
Cook, Government J.B.Schoo! 
Kadamath 
Residing at Alikothapura 

	

• 	 Kadarnath Island 

HidayathullaP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Islbd 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Islahd 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B .School, kadamath 
Residing at Biriyommada 
Kadamath Island 	H 

iaferP. 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadam ath 
Residing at Pupathada 
Kadamath Island 	. 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1, 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath. 
iministration of Union Territory of Lakshadweep ; 

	

C]/ 	 Kavaratti — 682 555 

	

1 	 I 

	

\ 	. 	/ l h Head Master 

Alvi 



.l8 	
. 

Government J B School 
Kadamath - 682 556 

The Principal 
.lawaharlal Nehru Senior Seqondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishn .an ) 

77. OA 567/2013 

Habeebulia P.M 
Puthiya Malika House, Kadarnath 
Driver, Go\'ernrnent Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director ofPanchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S,Radhakrishnafl) 

78. OA'580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

2. 	Vahida 

- - . 	Mariki lam 1-louse, Kavaratti. 

/ 	. .. 	3. 
Alachapada, Kavaratti 

4 	Yacob 
IKalc1i I-louse, Kavaiatti 

/ 

......./ 
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Muhammed Salih 
Aynepura House, Kavarati.. 

Fareeda Beegarn 
Molokepura House, Kavati. 

Saleem 
Pallicham I-louse, Kavar.tti.' 

Bamban 
Nambicharn House, Kavaràtti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesath.bi. 
• Poodiyam House,Kavaatti. 

Jarnaiiyath 
•Thirin i pu.ra 1-louse, Kavatti. 

FazeelaBeegum 
Kannipura House, Kavaratti. 

Ummer 
Thirinikad 1-louse, Kavarätti. 

Firozl<an 
Athnachammada HouseIKavaratti, 

Jaffer 
Marikilarn House, Kavarätti. 

Amanulla, 
Mela 111am House, Kavratti. 

Sir.ajudheen 
Molokepura 1-louse, Kaviratti. 

Hiyasudheen 
Chamayathapura HouseKavaratti. 

	

/cy 9 	Fathahudeen 

	

/ 	
adapirathaba House, Kavaratti. 

	

- 	/ 	L 	...... 	. 	..A-. 

L / Muneer 
H Kupapepwa ouse, Kavatatti 

/ 

	

. ----, 	 I 
- 	—err 



.t.io 	 S 
Ashik 
Puthiya Al ikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

	

23, 	Mujeeb ftahman T.P, 
Thaleka Pura, Kavaratti. 

Jarnhar Hussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda 1-louse, Kávaratti. 

Rauf 
Chettipura House, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

	

1 . 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UniOn Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture !L. 

Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

iTDirector of Animal Husbandry 
Depai tmcnt of Animal Husbandry 

	

" ' 	T 	ittion of Uniri Territory of Lakshadweep 
/ 	Kaviati —682 555 
I H 

	

\\ 5 	VigjDweep) Panchayath Kavaratti Island 

	

\ . 	. .....-ièpreseiited by it Executive Officer, 



Re spo n dents Pin-682554 

(By Advocate: Mr.S .Radhakrishrian) 

79. OA 58212013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegum 
Cook, G.H.S Kadmat i. 
Residing at Melachetta Haijumakudi 
Kadarnath Island 

(By Advocate: Mr.P.V.Mohann) 

Versus 

The Administrator 	:r 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Unior Territory of Lakshadweep 
Kavaratti —682 555 

The Library and Information Assistant 
Office of Library and Infcrmation Assistart 
Public Library, Kilthan Is10d 682 57 

(By Advocate: Mr.S .Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan Island P0., 
Union Territory of Lakshadwep, Pin -682 555 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

Respondents 

Applicant 

Versus 
/ 

7 	I 	Union 1 erritory of Lakshadweep, represented by the 

/ * 
	 Administrator, Kavaiatti Island, Pin - 682 555 

2 	1 he Diiector of Panchayath, Union Terntory of Lakshadweep, 

\ 
/ 

I 	 -- 



• 	•: 

Kavaratti Island, Pin - 82 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Tritory of Lakshadweep, 
Pin-682558. 	• 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Tritdry ofLakshadweep, Pin —682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2, 4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb.. i-lamzath, 
Sara Manzil I-louse, Agatti. 	'• 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Uhion Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchaya, 
Administration of Unior Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Educàtioi;A.dministration of the 
Union Territory of Laksbadweep, Kavaratti, 
represented by its Director - 682 555. 

Village (Dweep) Panchayt, 
Agatti Island, represented by its Executive Officer, 
682 554. 

(By Advocate: Sri S. Radhakhnan) 

Respondents 

u1j 	 ••• ••• 

been K.P, aged 40 years, Sb. Sayed Muhammed Koya, 
Ii House, Agatt:i.. 	 • .• 

Cz 
1 2. .!'(Youiii 

141 

\ 	\ 	 / 

•\- 

	

• ' 	 - \'L4r 
L- 4T11' 

31 years, 91b.Abdulla, Mariyathoda House, 

. 
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Agatti. 

K.M. Shahida, aged 40 yeae1s:,'DIp. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged. 46 years;D/o. Abdul Rahrnan, 
Kuttiyam Mukriyoda 1-louse, gatti.. 	Applicants 

(By Advocate: Sri KB. Gangesh) 

Vrsus 

The Administrator, 
Administration of the Union.Territpry of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health ..Service, 
Kavaratti - 682 555. 

Medical Officer in  
Community Health Centre, Agatti - 682 553. 

Medica? Officer in Ch&ge, Rj.v 'Oanthh) Speci)i)y H ospith, 

Agatti —682553.  

Village (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 	OA 791/201 	. 

Fareeda Beegum M.I., Meppada 111am, 
Agatti Island. 	. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union T['erritory of Lakshadweep, 
Kavaratti-682 555. 

.....Director of Panchayats, 
' partrnent of Panchayats 

/., A 	inistiation of Union ITerritory of Lakshadweep, 
I 	.> , 	ta1ra1.ti —682554 

\ 



Project Manager, Desiccated Coconut Powder Unil, 
	

. 

Lak shadweep Devel opmen .orporation Ltd., 
Agatti, Kavaratti - 682 5541; :  

The Deputy Director (Admh.), Lakshadweep Development 
Corporation, Kavaratti - 682 554. 

	

5. 	Village (Dweep) Panchayat', 
Agatti Island, represented by:its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhalishnan)_ 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Valiyapura 1-louse, Kilthan Island P.O. 
U.T. of Lakshadweep. 

(By Advocate: Sri P.V. Mohanan) 

..Wrsus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lkshadweep, 
Kavaratti - 682 555. 

The Principal, GovernmentIHigher Secondary School, 
Kilthan island - 682 556. 

85. 0A880/2013 

MuthukoyaN,P 	. . 
Nalakapura, Kiltan Island 
Union Territory of Lakshadweép682 558 

(13y Advocate: Mr.Shabu Sreedhran) 

Versus 

	

I 	Union 1eiutory of Lakshadweep repiesented 
by the Administratoi 
1avratti Island - 682 555. 

Respondents 

Applicant 

ke 5 p on dents 

Applicant 



Director of Panchayath 
0. 

Union Territory of Laksha 
Kavaratti Island - 682 55 

The Senior Adminjstratjv 
Education (District Parch 
Union Territory of Laksha 
Kavarattj Island - 682 555 

The Principal 
Government Senior Secth 
District Panchayat, Kiltan:] 
Union Territory of Laksha 

(By Advocate: Mr.S.Radhakrishr 

OA. 898/2013 

K.C.Abdu! Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Laksha 

1I 

558 
	

Respondents 

IL 	III 

14 

)62 554 
	

Applicant 

' (By Advocate: Mr.Shabu Sreedharinr \i -------/ / 
jic, 	r 

Versus 

Union Teri:itoiy of Laksha&ep represented 
by the Administrato 	$ r 
Kavarattj Island - 682 555 

The Director of Pancha5'atI 
Union Territory of Lakshadeep 
Kavarattj Island - 682 555 

The Senior AdniinistratjveOffice 
Education (District Panchayath) 
Union Territory of Lakshadweë 
Kavarattj Island - 682 555 

	

4. 	The Principal 
Government Senior Second' School 
District Panchayat, Chetlat Island 
Jnion Territory of Lakshadweep 682 554 

Mi S Radhakrishnan) 

( 

	

\ ';•;4' 	/1) 

I 

2 

3 

Respondents 



87. 0A 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Applicant 

S 

Versus 

TheAdministrator 
Administration of the UniOn Territory of Lakshadweep 
Ka.varatti - 682 555 

2. 	SLIb Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

3. 	The Director (Rural devëloment) 
Department of Rural Development 
Administration of the Union Teii'itory 
of Lakshad weep, Kavarath - 682 555 

(By Advocate: Mr.S.Radhakrih'h'an) 

88. OA 905/2013 

I. 	Abdul Khader C. 
Chekkiriyarnrnada Hodsfl; 
Agatti island 	S 

2. 	Bur Jamhar T.P 
Thekiapura I-louse 
Agatti Island 

(By Advocate: Mr.K.B.Gange;::: 

Vrsi.::. 

1. 	The Administrator 
—_..4dministration of the UnipnTeiritoiy of Lakshadweep 

Kaiani Island —682 555 

' 2 ''DiLctI \ofPanchayaths 
Defii-3cnt of Panchayaths 

jiTm?liation olthe Union Teriitory of Lakshadweep Ad  
- 	Kvaiat Island - 682 555 

TTh / 
: 

Respondents 

Applicants 



Project Manager 
Desiccated Coconut Pov'der Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682-555  

The Deputy Director (dnn) 
Lakshad weep Developnent corporation 
Kavaratti - 682 555 

Village (Dweep) Panchyath 
Agatti Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 	OA 939/2013 

1 	Safiyullah K C 
Kuttiyachada 	House 
Kalpeni 	Island 

2 	SaifullaMi 
Melaillam House 
Kalpeni Island 

ii: 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni 1-louse I

. 	 Applicants 

(By Advocate: Mr.K.B.Gngesh) 

Versus 

The Administrator 
Administration of the LJron Territory of Lakshadweep 
Kavaratti Island - 682 555 

2. 	Director of Panchayaths 
' Department of Panchayhs 

Administration of the Union Teitory of Lakshadweep 
Kavaratti Island —682 555 

3 	Lakshadweep Building Development Board 
Union 'I erritory of Lakshadweep 
Kvaratti represented by its Secretary - 682 555 



lit 

The Technical Officer 
Lakshd weep Building Deve1oprnent Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchyath 
Kalpeni Island represethedby its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 	 H 

I. 	Mohammed Ashik 
Palliyat 1-louse 
Androth Island 

Abdul Latheef 	H 
Karakunnel I-louse 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla F 

Karachetta I-louse 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths' 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Lakshadweep Building Development Board 
U lion Territory of Lakshadweep 

, varatti represented by its Secretary - 682 555 
IS ip . 

/ \_ 4 ehnical Officer 
/ 	" 	I ;Idweep Building Dveloprnent Board 

I 	/ 	JAn&h Island - 682 554 

............ .... 

S 
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\'illage (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 

(By Advocate: Mr.S.Radhaksishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K..Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakee'l House 
Kalpeni, Union Territory. of Lakshadweep 

P.Mohami-ned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath Hois 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India representd 'the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

	

2. 	The Administrator 
Union Territory of Lakh4deep 

Kavaratti - 682 555. 

	

.3: 	Executive Engineer 
Dpartment of Electricity 

	

/ 	Kavaratti, Union Territory of Lakshadweep 

Respondents 

Applicants 



(2L0  

	

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

	

1. 	The Administrator 
Union Territory of Lkshadweep. 
Kavaratti —682 555 

Respondents 

Applicant 

S 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
.Tnternal Inspector 

• "Aricultural Department, Kalpeni 
lnipavavaliyammava House 
Kal.peI, Island 

• Union'Territory of Lakshadweep 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeni Island 
Union Territory of Lalçshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showlathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

• (By. Advocate: Mr. Hariraj M.R) 

Versus 

I he Union of India 
(--.Jepresented by the Secretary to 

oyernmentofJndia, 
rnitry ofHome Affairs 

* 	 whelhi - 110001. 
* I 

'M 	
0/' 

Respondents 

Applicant 



S The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT oLakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

FIon'ble Mr.Justice A.K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Unioii Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance ot all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

;_oneasual/dailY wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondcnts to regulariie their scrvices In the case ol a 
- 	 -- 	 •' • te\v othcs who have be ictrenched on completion of the period of engagement 

the prayerTs For issue a dircction to rc-engage thcm 

/ 
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3.. 	The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Adrninistration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. IVaderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various 1-ugh Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them, were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration 	in 	various departments 	under 	it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

CO n. en t ion: - 

Secretary, State of Karnataka & Others Vs. Umadevi and Others - 

7 	- 	'(2O06)4 S( I 

(I * 7 	 Qj Rajuihui Vs. Dava La! - (2011) 2 SCC 429. 

ii 

..-f 
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3, 	Sata Prakash and Others Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KfIC 397. 

State of Kerala Vs. Valsamma - 2012 KLT294 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in CA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above CA for the last 9 years. Sirnilai:ly thc applicants in OA 

347/201 3 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

aundergone. However, in those cases also, no material has been 

pltd before us in support of the above contention Similarly it is not in 

I 	..: sputt1a\ such engagements were not made against sanctioned posts. In 

short,'thfs 1  rocess of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this TribunaJ in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons 'against 

duly sanctioned vacant posts, the Apex Court, after referring tb those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

/-ques11on of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. VNarayanappa AIR 1967 SC 1071 

RNNajnappa (1972) 1 SCC 409 & BNNagarajan -(1979) 4 SCC 
/ 

5.07asa one time measure, 
/ 



A three judge Bench of theApex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of A ri/des 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jur corners of the delegated power by the authority 
concerned. 

In the aheve case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would, not have 

any claim for ad-hoc/regular appointments available in the InStitute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

• 	pe of the admitted position that 800 posts of teachers were lying vacant, 

th'e.,1A.p 	Court expressed the hope that the plight of the appellants would 

also c taken into account by the administration and consider the 

desira Ili.ty4  of relaxing the age-limit provided in the Rules 

'S 
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• 13. In Nanjundappa (Supra),the px Court had held thus:- 

'If the appointment itself is in infraction of the rules or if it is in 
violation of the provisions• of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is within the power and p1ovince of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

appears that many of them have been allowed to continue. Màiy of 
_\ 	,•.. 

/ 	
- thn3 have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by theAqministratiofl on its own by utilizing the funds available with it 

The Adrnnistration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in 'c'arious 

departme.ts under I 
them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years tbgether 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants Thave been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has nojurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

ached this Tribunal, aggrieved by the failure of the Union of India 
Ipm 	 . 

7 7 
iê Ur 

\ .:\ 
. 	 \ 

shadweep Administration in granting them temporary status 

e for Temporary Status & Regularization introduced by 

&— if India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

thajthe upkeep, maintenance arid distribution  of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

• Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later,lsland Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repeald by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were, being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayals for granting 
temporary status to casual labourers as per the parameters of the 
schei*ie. 

The Jirst respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
thç rgular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 

>slatus if eligible as per the scheme. 
/ 

7 	. 	. 
Division Bench of the High Court while allowing the Writ 

't 
t ' •( Peti)i. - flled by the Administration noticed that another Bench of this 

\, •"'\ 	; / 
1 

N M' J 



Tribunal in Original Applications No.1297 &218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru6sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Di'veep,) Panchayat of AndrotWMinicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cer1/icates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved kv the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by Je administratioh and that would make  all 
the dff'erence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha,,vat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor &v way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in adçliiion 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U T. of Lkshadweep 
has no accountability as far as the matter of' regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication 0/funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

TCur7t4Q.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/P98"\were also dismissed by a common order following the 

decIsion men'tined supra. This order was also confirmed by the High 

Cow't in G.P.N6,35164/2001. 



After referring to the aboveorders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour, (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the I'anchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside," 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cses that different politicaJ parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections Some 

of thoiders olappointments were cancelled by the successor Committee 

in ofjfice of these Panchayats More importantly, fresh engagements are 

bein'g 	iade 	on 	political 	basis 	and 	some 	of 	the 

diséngagements/retrenchments also have political colours 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared. through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are yested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing. Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have inited 

our attention to various provisions contained in the Laksbadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

- case(s, cohtends that once the Administration sanctions 'Grant-in-Aid' it is 

	

' for the" Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers,especially after the intrpducion of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going, by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in QA 394/2013 

has raised a 'further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of jiaryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants, in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a fw of them have been working for 

pe,rwds ianging between 5 to 10 years rhcre are only very few \ho have 

eeorking br 2-3 years or less Most of them are still continuing on the 

( 	
) ( 
	 ais of interim orders passed in these cases 



30. When iiicse cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.203, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster, Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by jaIl; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4(t)  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 

Tnot coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
\otiëT'(other than those who have been engaged under the Mahatma 

/ 	 Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
f.bzshdr1), but not those who come within (a) or (b) above. 
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.'... 	--..' 	/ 

\ 
\ 



t.. 	 U5 

Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought, to be, disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, thpse coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain fter giving them a notice of two 
weeks before disengagement. 

In respect of (C), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (a.s contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempL has been made to categorize ihe 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all, these 

'employees who faced the threat of disengagement have approached this 
(/ 	.r.... Tribinal and those Original Applications are also included in this bunch of 

appears that the Administration has also sought to rely on the 

\ '. '•,7,. 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration orPanchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

to those employees who have been working on casual basis 

re than a decade or two. Similarly, the plight of those employees 

/ 	
w1 la\'e been working on casual basis for the last 5 to 10 years is also 

Lf eitily Jpitiable. These employees, in our vjew, are entitled to get the 
\ 	J*/ 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes exrémely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue, relating to all these employees who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation, in age, educational, qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212,266, 268, 299, 325,347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is. held that this Tribunal does not have jurisdiction, to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, disn'Jssed. 	. 	.. 

The interim ordets in force as on today shall remain extended till 

April4,2014. I 

K.GEORGE.JOSEPH 	 JUSTICtsA.K.BASHER 
AD11jN1S1JATWE MEMBER 	 JUDICIAL MEMBER 

EHTlFlED TR)JE COP1 
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